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of Excise (Goods or 
special Importance 
Amdt. Sill. 

MR. DEPUTY-SPEAKER: The ques-
tion is : 

"that leave be granted to introduce 
a Bill to provide for tariff for Central 
dut(es of excise." 

The motion was adopted_ 

•• 
SHRI JANARDHANA POOJARY : 1 

introduce the Bill 

ADDITIONAL DUTIES OF EXCISE 
(GOODS OR SPECIAL IMPORTANCE) 

AMENDMENT BILL * 
[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): On behalf 
of Shri Vishwanath Pratap Singh, I beg to 
move for leave to introduce a Bill further 
to amend the Additional Duties of Excise 
(Goods of Special Importance) Act, 1957. 

MR. DEPUTY.SPEAKER: The ques-
tion is : 

"Th at leave be granted to introduce 
a Bin furter to amend the Additional 
Duties of Excise (Goods of Special 
Importance) Act, 1957." 

The motion was adopted. 

*. 
SHRI JANARDHANA POOJARY' I 

introduce the Bill. . 

Bill and Suppl. D. 
for G. (Railways) 
1985-86. 

12.10 hrs. 

ADDITIONAL DUTIES OF EXCISE 
tTEXTILES AND TEXTILES ARTICLES) 

AMENDMENT BILL.· 

[English] 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : On behalf of 
Shri Vishwanath 'Pratap Singh, I beg to 
move for leave to introduce a Bill further to 
amend the Additional Duties of Excise 
(Textile and Textile Articles) Act, 1978. 

MR. DEPUTY-SPEAKER: The ques-
tion is : 

"That leave be granted to introduce 
a Bill further to amend the Additional 
Duties of Excise (Textiles and Textile 
Articles) Act, I 978.'~ 

The motion was adopted. 

SHRI JANARDlIANA POOIARY: I 
introduce the Bill. _._,_ ..... -
12.11 brs. 
FUTWAH-ISLAMPUR LIGHT RAILWAY 

LINE (NATIONALISATI0N) BILL 
AND 

SUPPLEMENTARY -DEMAND FOil 
GRANT (RAILWAYS), 1985-86-

CONTD. 

[English] 

MR.. DEPUTY.SREAKER: Now. we 
win take up items Nos. 12 and 1 3 together 
of the List of Business. I want to bring to 
the notice of the hone Members of the 

------ -------------- -- _--- -----
·Published in Oazette of India Extra ordinary. Part 11 Section 2 dated 13.12.8S. 

·*Introduced with the recommer:tdation of the Pres:d-eQt. 
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House that there are still 15 Members to 
take part in the debate. Tbe hon. Minister 
will reply to the debate at 2 o"clock. ' I 
would therefore request the hon. Members 
to be brief in their submissions. I will 
allow each Member three minutes. 

SHRI AMAL DAITA: Discussions on 
the Railways should be fast. ' 

MR. DEPUTY-SPEAKER: Yes, it h'lS 
to be fast. So, I would request the hon. 
Members to cooperate with me. About the 
construction of new railway lines, etc. you 
can give those points in writing to the hon. 
Minister. So, the Members are requested 
to be brief in their submission. Now, Mr. 
Dhariwal to speak. 

(Translation] 

SHRI SHANTI DHARIWAL (Kota): 
Mr. Deputy-Speaker, Sir, I support the 
supplementary demands. The amount of 
RS. 433 crores, which has been demanded, 
win be utilised for development and it will 
not be improper to demand more money 
for improvement and development. 

So far as rail services are concerned, 
Rajasthan is a backward State. 16 per cent 
railway lines have been laid there whereas 
WB is 42 percent. Railways have become 
a part of life of the common man. The 
Railways are an important medium to bring 
about economic and social changes and for 
proper development. 

Kota, froln where I come, and its 
sorrounding areas are dacoit infested areas. 
These are predominantly Ad iva si areas 
as well. Kota is an industrial city and is 
also a foodgra.in production centre. 

I wanteo to say something about the 
rail services available in Kota. At present, 
a train runs between Indore and Delhi via 
Ujjain, Bhopal, Bina, Gwalior and as a 
result the people in the entire region of 
Kota, Guna, Nagda, Ratlam etc. are feeling 
the inadequacy of transport flcilities. 
Therefore, this train should be run via 
Nagda, Kota, Guna, Bina. The delivery of 
coal for the thermal power plant at Kota 
gets delayed due to this very reasons. Even 
from traffic point of .view, people are 
facing lot of difficulti~s. 

To get rid of these difficulties I sugges t 
that there should be three new crossing 
stations between Kota and Guna- Bijora, 
Chhajavara Jhulne. Three crossing stations 
between Guna and B~na have already been 
sanctioned They should be constructed at 
the earliest. The contracts have been 
awarded but work is going on at a very 
slow pace. In this way also, traffic is 
suffering heavily. A fast train should be 
i'ntroduced on Kota - Bina route. Since 
al:lrm chain pul1ing is rampant on this 
route, the D.R.M. should not be alJowed to 
keep alarm chain system in use of this 
route. 

169.~ 70 Indore-Delhi train via Bhopal 
runs bi-weekly. I request the hon. Minister 
that this train should be made a daily tnin. 
Six coaches are attached to Dehr~dun 
Express for Indore from Nagda and four 
coaches are attached for Haridwar and 
Dehradun from Kota. Thus, a new train 
from Ratlam to Dehradun can be run by 
adding four more coaches to these ten 
coaches. 

Shaupur and Bara are two such areas 
which are nO,t connected by a railway line. 
I request you that both these places should 
be connec( cd by a metre gauge railway' ine. 

Kota is an industrial town and a big 
city of Rajasthan. Its population is 5 lakhs. 
A proposal for opening a railway station 
named Dakamia Talab in KoHl is under 
consideration with the Railway Ministry. 
With a view to reducing the rush at Kota 
railway station, this proposal should be 
approved. Government should approve 
this project involving a cost of Rs. 76 
lakhs. 

Delhi-Bombay Rajdbani Express does 
not stop at Kota. There is no booking 
for this train at Ganganagar; only the 
driver is changed and sonle maintenance 
work is done. This work can also be done 
at Kota by giving this train a halt of 5 
minutes. Besides, we can have booking for 
large number of passengers there. This 
train start~ from Delhi and stops only at 
Ratlam, although Kota, a bigger city is 
enroute. Rajdhani Express should be given 
a stoppage at Kota. Even if a stoppage of 
2- 4 minutes is provided there, the people 
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of Kota win be benefited a lot. There is 
no book ing for this train at Ganganagar 
and, therefore, there will be a large booking 
at Kota which is a city'ten times bigger 
than Ganganagar. Delhi - Bombay line is 
being doubled, but the Chambal river which 
is quite near to Kota station, has only a 
singl~ bridge. Therefore, there wilJ not be 
any use of converting it into a double line 
as Jong a3 another bridge is not constructed 
on this river or else the existing bridge is not 
widened and another line laid there. 

In the end, I have to make another 
submission. A quota of 50 II class sleepers 
has been provi~ed in the Frontier Mail at 
Ratlam, but a new train between· Indore 
and Bombay via Ratlam has been introduced 
recently and if thIS train is made a regular 
train, the people of Indore, Ujjain, Nagda 
and Ratlam can get an exclusi"e train for 
Bombay. Therefore, this quota for 50 II 
class sleepers should be alloted to Kota 
instead of Ratlam. With these words, I 
conclude. 

SHRI BALWANT SINGH RAMOO-
WALIA \Sangru,.): Mr. Deputy-Speaker, 
Sir, speaking on the supplementary Demand 
for Grant (Railways), I would like to submit 
that the Railways has not lived upto the 
expectations of tlie people and has failed in 
discharging its responsibilities properly. 
Every day there are complaints about the 
Railw:lYs in general and corruption and 
favouritism in reservation in particular. 
~slnilarly, with the rise in population the 
burden and dependence on the Railways is 
increasing but the Government is not paying 
any attention in the Five Year Plans to 
effect expansion of the Railways to meet 
these demands. The number of rail 
accidents .has risen and most of then are 
due to the large number of unmanned rail. 
way crossings. Something should be done 
to prevent these accidents which are 
occurring in large nuolber. 

increasing because Railways has not been 
able to lift wheat, rice or paddy for the 
last three years. This fact came to light 
during a recent survey. When the Food 
Corporation of India or the Food Ministry 
in Punjab is asked to take up the matter 
with the Railways, they take it up with the 
Railways. The reply by the Railways is 
that they are transporting to the maximum 
capacity and it is not possible to speed it 
up in the absence of a double track. I 
wO".lld, therefore, like the Government to 
construct more railway tracks in Punjab 
and Haryana because Punjab and Haryana 
are the largest producers of foodgrains in 
the country. Yesterday, in reply to a ques-
tion, the hon. Minister had stated that the 
length of the railway track in Punjab was 
more in proportion to its population. We 
do not want to go into the statistics. 
Additional arrangement should be made 
there to meet the acute requirement there. 
Provision for more trains and railway 
wagons should be made to reduce the 
load on the RaiJways. When we asked the 
hon. Minister in a meeHng about the steps 
being taken to lay new railway tracks, we 
were distressed to learn that no provision 
has been made for too construction of new 
railway lines in the Seventh Five Year Plan. 
If that is true it may give rise to' discontent 
in the country. How will then the people 
have confidence in the Railways '1 It is sad 
that in spite 0 f the increase in fares every 
year, the facilities provided by the Railways 
are very little. I believe that the hone 
Minister never travels by train. And in case 
he travels, special arrangements are made. 

SHRI BASUDEB ACHARIA: Saloons 
are attached. 

SHRI BALW ANT SINGH RAMOQ. 
WALIA: Special saloons ar~ attached. It 
you cannot go yourself, ask your secreta~ 

to s~e how people travel like anim;lls from 
Delhi to Howrah in the Railway wagons ... 

(Interruptions) 
Punjab contributes 65 per cent of 

foodgrains to the central pool and as a 
result there is an increase in its transpor-
tation from Punjab. The track should be 
doubled to lift foodgrains from Punjab but 
it is not bcing done. The movement of 
foodgrains should be speeded up. The 
problem of stora&e and &OdOWD facilities is 

THE MINISTER OF STATE IN THE 
. DEPARTM.ENT OF RAILWAYS (SHRI 

MADHAVRAO SCINDIA): The travel in 
Railway coaches. 
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SHRI BALWANf SINGH RAMOO-

WALIA: AU right they travel in R.ailway 
coaches like animals. 120 men, women and 
cbildren sit in a coach which can accommo-
date only 40 people. 

SHRl MOOL CHAND DAGA It 
reduces the impact of cold. 

SKRl BALWANT SINGH RAMOO-
WALIA: I t is good in winter but what 
about summer. Similarly, there is large 
scale pilferage in food transportation and 
You must ha ve gone through the enquiry 
report of the Parliamentary Committee in 
this regard. If one lakh bags of foodgrains 
are to be despatched through the Railways 
one would be shocked to find 2- 3 Kgs. 
short in ev:ry bag at the railway station 
itself. It should be looked into as to who 
ue involved in this pilferage and under 
whose patronage. We are in the opposition 

but that does not mean that we should 
criticise everYthing. We do not believe in 
criticISm. We owe some duty to our 
countrymen. We occupy a respectable 
position in this House and all of us have a 
common duty to provide more facilities and 
remove the problems of people. The hon. 
Finance Minister is not present at the 
moment but I would like you to ask for 
more funds for the Railways. In the end I 
would SUID up my suggestions. Provision 
for double railway track should be made in 
Punjab to lift foodgrains. Thousands of 
tons of foodgrains is lying in godowns at 
the stations. Arrangements for mote 
passenger coaches should be made. 
Corruption in reservation system should be 
check·!d and neceasarY improvements made 
in it. Pilferage should be prevented. With 
these words I conclude and thank you. 

SHllI ANOOPCtlAND SHAH (Bombay 
North): Mr. Deputy-Speaker Sir, I rise 
to support the SupplementarY Demand for 
Grant (B.ai\ways). Our hone Minister of 
State in the Railways Shri Madha vrao 
Scindia must be wen aware of tbe problems 
of Bombay suburban train 5et'Yice and 1 do 
not wish to repeat those things When the 
fares were increased during the Jast Budget, 
I had met :ihri Bansi Lal. He replied at 
that time that jf we wanted more facilities, 
like six corridors at railway stations, over 
bridps and other facilities in tbe suburban 

trains, we shall have to pay mot e. On his 
word we faced the people and assured them 
of better s~rvice but there has not been any 
significant improvement in the Bombay 
$uburban rail serv;ce I would like to 
draw the attention of the hone Minister that 
besides constructing Vatri Niwas for passen-
gers in Delhi there is need to improve 
train services in Bombay as it is not only 
the capital of Maharashtra but also the 
industrial capital of the country, and 
industrial workers should therefore be provj.· 
ded more facilities. I would like to give 
two or three proposals in this regard. 

There are nine carriages in a Bombay 
suburban train. If twelve carriages could 
be provided in these trains, it would pro .. 
vide relief to the passengers Provision for 
new wagons and extension of platforms will 
have to made. 

Besides there are to.) m::.ny railway 
crossings on the subrban route and often 
the trains have to stop there. I would 
request that these railway crossings be closed 
down and fly overs be constructed to 
provided convenience to all. As you may 
be aware that when a train restarts its 
consumption of e~e.ctricity is ten times more 
than what it normally requires when it is 
running. There is thus loss of electricity 
and, therefore, I request the Government 
to con~truct the five l'roposed over- bridges 
in Bombay on th~ suburban route inlmedia-
tel),. 

I understand that the Railways is not 
able to solve our problems due to resource 
constraint. I would like to submit that 
if the Railw~lY Board and your Ministry 
alcee to float special bonds, in a bid tn 
improve the cond itions of suburban train 
service in Bombay, the people would go out 
of their way to provid: the desired funds. 
I would like the hon Minister to consider 
my suggest ion seriously and if possible ask 
the Railway Board to issue special bonds. 
The people of Bombay are ready to provide 
the desired funds on the condition tha t the 
funds rai'\ed by issuing such bonds will be 
strictly used for improvements in Bombay 
suburban train Service. ]f the Government 
agrees to thi s suggest ion. most of our 
problems will be 'solved and it would be in 
a better position to pro'/ade over-bridges 
and new 'lines. 
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I have submitted the suggestions. First, 

the number of wagons in the suburban trains 
should be increased from 9 ; to 12 and 
secondly, over-bridges should be constructed 
immediatelY to solve the problem of delay 
of trains at the railway crossings. In the 
end I would submit one more suggestion 
and conclude. We have been fi:;hting with 
the manag~ment and bureaucrats of Western 
Railways for quite someLime to introduce 
a shutt} e train between Andheri and Barad 
for our industrial workers as most of them-

[English] 

-are staying between Andheri and Barad. 

[Translation] 

We have been pressing this demand for 
the past two or three years but to no avail. 
The bureaucrats are not yielding, I would, 
therefore, request' you to ask the railway 
authorities to examine my suggestions and 
give serious thought to them. Sir, I would 
request the Railways to introduce a shuttle 
service between Andheri and Barad. The 
tracks are already laid there. 

In the end, Sir, 1 would request you to 
send my suggestions regarding Bombay 
suburban train service fO the Railway 
authorities. 

Mr. Deputy-~peaker Sir, I thank you 
for giving me an opportunity to speak. 

SHRI AJAY MUSHRAN (JabaJpur): 
Mr. 'Deputy-Speaker Sir, I rise to support 
the supplem:ntary Demand for Grant 
(Railways) for the year 1985-86. The 
Minister of State in the department of 
Railways, Shri Madhavrao Scindia deserves 
congratulations because ever Since he took 
over the charge of the Railways there has 
be:n 'marked improvement in its functioning 
throughout the country. But Sir, the cons-
tituency I represent is at the mercy of the 
Railways even today. If the hon. Minister 
looks "t the Railway map which is displayed 
in his room, I am sure, there will be no 
need to remind him that during the last 50 
years only three new trains have been 
introduced from JabaJpqr The condition 
of Jabalpur Railway station is same now, 
when I have completed my studies, as it was 
when my father tir~· went to scbool. I 

mean to say that there is no change in any 
respect even in the station in so many 
years. 

Sir, theIe is a proposal to given a face 
lift to the Gwalior Railway station. I 
would congratulate the hone Minister and I 
am prepared to do so, in anticipation, if the 
Jabalpur Railway station is renovated and 
brought at par with the standard of the 
Gwalior station as it obtains now. What I 
mean to say is that earlier also, there were 
schemes of giving face left to other stations 
like MaIda and some stations in Kamataka. 

Just now the former Railway Minister 
was asking the definition of 'on going' . 
Suppose our hone Minister of state is 
promoted, 10 to 15 more schemes wiJl be 
added to the alreadY on-going schemes 
which would then remain 'on going' for 
another 10 to 15 years, It is my submission 
that if without adding any extra coach and 
without incurring heavy expen diture, some 
rail-facility can be provided to our backward 
area with minor expenditnre, it should be 
done on priority basis, In this connection 
I would like to place two points before 
you. It was promised 30 y!ars back that 
the work of renewal of Jabalpur-Gondia 
metre gauge 1 inc would be undertaken or 
it w,ould be converted into broad gauge line 
but that has not been done to date. Two 
years back a major acc ident took place on 
this lioe in which 250 to 300 people were 
killed. I had an opportunity to accompany 
Shri Ghani Khan Chaudhary to the site of 
the accident. H~ said at tbat time that 
the work of conversion of the railway line 
would be undertaken soon. But it is a 
,matter of regret that not to speak of star-
ting the work of conversion of railway line, 
no provision bas been made in this supple-
mentary demand. I would, therefore, 
request, tbe hon. Minister that it is a very 
important line and the work of renewal or 
conversion into broad gauge line must be 
included in the next year's Budget and the 
conversion work may be undertaken }(}x-
peditiously. 

Sir, as far as the improvement of 
Jabalpur railway station is concemed~ I 
would like to say that you are spending 
considerabJe amount on the face lift of 
Gwaliol Railway Station; a little sum may 
also be allocated for the improvement of 
JabaJpur railway station 



283 Futwah-islamput DECEMBER 13, 1985 SupJ/ D. jor G. 284 
(Railways 1985-86 Light Railway Line 

(Nationalisation) Bill and 
[Shri Ajay Mushran) 

In our area, there is a train Gangl. 
Cauvery expr:ss. In our area, about 50 to 
60 thousand Keralites reside. They feel 
great inconvenience for going to 
Trivandrum. I am happy that the hone 
Minister has promised to attach one bogie 
in Ganga-Cauvery express. If this is not 
possible then some arrangement should 
be made so that they may travel to Trivan-
drum directly. I n this connect ion I had 
asked a question to which the hone Minister 
of State had replied tbat-

[English] 

There is no room for attach;ng an 
extra: coach. 

[Trails III t ion] 

I would request that one bogie for 
Trivandrum chould be attached to that 
train. 

A train kutub Express runs from 
Nizamuddin to Jabalpur. It goes to 
Jabalpur while its name is Kutub Express. 
I would like to submit that the name of 
this train should be changed to Jabalpur 
Express or Narmada Expr~s New bogies 
should be attached to that train. At least 
the bogie~ rejected elsewhere should be 
attached to the Kutub Express. SimilarlY, 
the bogies of trains running between Indore 
to Bilaspur are in a very bad shape. 
You can inspect them yourself; it would 
Dot hurt you to do so. I would like that 
bogies, which are rejected elsewhere should 
be attache~ to these trains. This win give 
us Ileat relief. 

(English] 

MR. DEPUTY - SPEAKER: Please 
lit down. He' bas said that he would 
consider. 

[T,.,lDtionJ 

SHIll AlA. Y MUSHRAN: I would 
like to place 2 to 3 points before you. 
It was once promised in Jabalpur that the 
railway line there would be electrifed but 

1 in the current plan it bas not been inclu-
ded. The railways line from JabaJpur to 
ltarasi Yia Bhopal should be electrified. 

The railway Ministry was alJocated more 
funds for the Seventh Five Year Plan due 
to our efforts. Therefore, the work of 
electrification of Jabalpur railway line 
should be undertaken. 

The Railways had taken a decision 
tha t a zonal headqufu ter would be set up 
in Jaba.lpur and an office of General 
Manager would also be set up there. These 
decisions are 10 to 12 years old. I wou~d 
be grateful to the hone Minister if he clari-
fies the position I hope that action wou!d 
be taken on the long standing demand of 
Jabalpur Damoh railw3Y line. 

It is hoped that the hon. Minister of 
state while replying to the debate would 
accept the points raised by me. I know 
that there is paucity of funds but even then 
al1 these things should be kept in mind. 

[ Ellglish) 

MR. DEPUTY SPEAKER : Shri 
Abdul Rashid Kabuli. Mr. Mushran, 
please sit down now. Your whip has said 
that only three nlinutes should be given 
and you ha"c alreadY taken eight nlinutes. 
Shri Kabuli. 

[Trans/ationJ 

SHRI ABDUL RASHID KABULI 
(Srinagar) : Mr. Dcputy-Speakr, Sir, for 
the first time I have got an oppertunity to 
speak on the Railways since our new young 
Railway Minister Shri Scindia has taken 
charge of the Ministry. Whatever, be has 
said in regard to the Railways that he would 
do something concrete in this respect. It is 
hoped tb'tt he would leave no stone un-
turned in providing faeilities. Our State, 
Jammu and Kashmir should also be 
brought on the railway map. H~rdly 100 
Kms. railway line has bee.n laid from 
Pathankot to Jammu but it has not been 
extended beyond it. You 'had r.ssured us 
that the railway line would be extended 
upto Udhampur, and the work is going 
on for the last 3 to 4 years but it is still 
incomplete. The Government, when .shri 
Mohammad Shafi Qureshi was the Railway 
Minister, had proposed to provided nanow 
gauge railway 1ine in Kashmir. Surv~ " 
was carried out in thls respect bL:' \J 
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decision for this line has been taken till 
today. A large number of people of our 
State live in the Kashmir valley who are 
deprived of the facility of the Railways. 
The Government had assured repeatedly 
that this challenge would be accepted and 
a railway line would be laid from Delhi to 
Srinagar. It ic; necessary to meet this 
demand because tourism and fruit industrY 
are the mainstry of the progress of the 
State. 

Due to inadequate transport facilities, 
fruit worth crores of rupees does not reach 
other parts of the country. Every year, 
in the months of September, October and 
November, which is the plucking season, 
fruit worth crOTes of rupees is destroyed 
beca use trucks are not a va ila ble in ade-
quate number. We supply fruit to the 
whole country through trucks. A large 
quantity of fruit is destroyed on the way. 
The only remedy of this problem is that 
the Government should construct a large 
number of fruit storages in JamnlU so that 
the entire fruit produce of Kashmir is 
stored there and then it is supplied to big 
cities like Bombay, Calcutta, Madras, 
Bangalore, Delhi on priority basis. 

In this way you can benefit the State 
otherwise we shall say tba t we are not 
getting benefit from the RailwaYs 

Secondly, unless railway line is Jaid in 
our State, we cannot progress in the 
field of industry, agricul ture and also we 
cannot get any benefit from the forest 
produce. I would like to inform the 
Central Government, through you, Sir, 
that in the absence of railway facilities, 
which are available in other parts of the 
country, the prices of all the commodities 
in our State are going up. Every year 
the supply line is disrupted and the prices 
of all commodities go up. Particularly 
daring winter, for six months, the prices 
in the market go up so steeply that it 
becomes unbearable for the conlmon man. 
We have no railway facilities in our 
State. while other St~tes are enjoying 
them, It is therefore, the duty of the 
Central Government to compensate us for 
this. Jammu and Kashmir should get 
special subsidy from the Government as 
the prices are rising high due to higher 
freight. (lnterruptiond 

I shall conclude my speech after 
raising two or three points. You bad 
given some special concessions in the 
railways for hill stations. On this basis, 
bogies for Kashmir u3ed to b! booked 
upto Jammu from Bombay, Calcutta and 
other big cities on c'oncessional rates. 
But, for the last two to four years, the 
rates have been increased so much that 
not many tourists are booking the bogies.' 
With the result that Kashmir has been 
d~prived of the benefit which it used to 
get earlier and now the bogies are running 
empty. Previously ~ the tourist used to 
visit Kashmir on less fare but increase in 
the charges for bogies has created diffi-
cult ies. Wha t ever concession you have 
given is negligible. I would request you 
that the facility of the bogies at con cessio-
na1 rat es be restored. 

I want to say something about railway 
reservation in Srinagar. The railway 
reservation office there is in the hands of 
a private concern. I want to know the 
reason therefor. The person who is 
running the office is indulging in lal'le-
scale corruption and is harassing the 
people. Businessmen, shawl merchants 
and fruit-growers all become victims of his 
high-handedness. On making an enquiry, 
I found that he has filed a writ-petition 
in the High Court to prevent you to open 
an office there. I request Shri Scindia to 
take over that office of railway reservation 
from the private agency so that people may 
be benefited. 

Finally, I want to· request that in 
winter many people from our area go to 
Calcutta for trade. Himgiri Express which 
leaves for Calcutta reaches there late in 
the night, which exposes them to thieves 
and other anti-social elements, who rob 
them. Recently, many of the shawl-
merchants were even murdered. Durina 
night after arrival they neither get any 
tonga, taxi etc. to reach their destination 
nor is there any security. Goondtzs loot 
them and even murder them. I can give 
you names of many persons who could 
not reach Calcutta because they were 
murdered. I request you to change \be 
arrival time of Himgiri Express at Calcutta 
because it is unsuitable, so as to solve the 
problem. 
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With these few words, I conclude and 
hope that the hon. Mi.Pister wil1 consider 
and solve the issues raised by me. 

SHRI KESHAORAO PARDHI 
(Bhandara): Mr. Deputy Speaker, Sir, 
I rise to support the supplementary 
demands for grants for RailwaYs # and take 
over of Futwah-Islampur Light Railway 
in public interest. 

Mr. Deputy-Speaker, Sir, at the time of 
discussion on the Railway Budget in the 
House I alongwith many hon Members bad 
drawn the attention of the hon. Minister 
towards the problems of our area. The 
first demand is that as the Railway do not 
get adequate allocation Crom the Planning 
Commission to meet the demands, the 
M~nister for Railway should be appointed 
a s Member of the Planning Commi<)sion. 
Otherwise, the Planning Commission should 
provide adequate allocations to the Railways 
so that the problems are solved. 

Railways have made much progress after 
the Minister of State for Railways t30k over 
the charge of the Railways We hope th'lt 
he will definitelY pay attention to remove 
he shortcomings in the Railways depart-
ment. I would like to draw the attention 
of the Minister of Railways towards electri-
fication. Bhusaval-Nagpur .. Durg line was 
given priority in the Sixth Five Year Plan 
but unfortunatelY, as Shri Mushran h'lS also 
said whosoever becomes the Minister, , . 
diverts aU the schemes towards his own area 
Similarly, priority of Bhusaval .. Nagpur .. Durg 
line was changed and that priority was 
givento I tarsi-khandwa-Bbu saval line. I would 
request the Mini3ter to pay attention at least 
to Madhya Pradesh and Maharashtra. The 
electrification work to connect Howrah .. 
Bombay line has been completed. The work 
on Bhusaval .. Nagpur-Durg is pending. 
Therefore, Bhusaval .. Nagpur line should be 
completed as per the priority allotted to it. 
For the electrification work, the Railway~ had 
hired a building in Nagpur on a rent of Ra. 
1 SOOO and opened .an office.there In spite 
of this, priority has been changed and the 
office has been Shifted to Allahabad and 
lome other place. Because of this, the 
statt wotkin, there would face difficulty. 1 

(Railways) 1985-86 

. request you to pay attention to this aspecJ, 
so that the work of electrification could be 
done smoothly. 

Mr. Deputy-Speaker, Sir, the time at 
my disposal being short, I would like to 
draw the attention of the hone Minister to 
the Problems of my area. My first submis-
sion is that the passenger train running from 
Tarori to Tunsar Road should be extended 
to Bhandara Town. Railways wi)) Dot have 
to spend anything extra on it because the 
coaches and engines which remain berthed 
at Tunsar Road the whole day can be taken 
to Bhandara Town. This win on the one 
hand, increase your in~ome and on the other 
hand, people win get the transp-lrt facility. 

Secondly, Gitanjali Express rons bet. 
ween Howrah and Bombay. We have been 
demanding for quite a long time that it 
should have a stoppage at Gondia. It is 
said that it is a super fast train and the 
distance between two halts must be more 
tha~ 300 kms and it will st\)P only at big 
sta11ons. But you See the distance between 
Bilaspu!', Raipur and Durg. I think the 
distance between Durg and Raipur should 
be just 40 kms. but this train stopsat Durg 
~ilaspu~ an? Raipur also. Gondia is a bi~ 
Industnal Clty and is contiguous to Adivasi 
areas. I had discussed this matter with the 
Railway Gener'\l Manager. I request that 
it should stop at Gondia also. There has 
been a long standing demand for this. 

It was also requested that Maharashtra 
Express which starts from Nagpur should 
be started from Gondia. If there is any 
difficulty in doing so, then one coach should 
be added for Maharashtra Express to the 
I~c.al trains running Jrom Gondia to Nagpur 
which may be connected with Maharashtra 
Express at Nagpur. Sarna th Express runs 
between Durs and Varanasi. It was deman-
ded that it should be started from NalPur 
I think there should not be any difficulty i~ 
doing so because on the one hand people 
win get a faci~ity and OD the other hand 
the Rallways will also add to . their income. 
The demand for converting Gondia-Jabalpur 
D3rrow gauge line into broad gaule is a 
long standing one. It is a 100 year old 
line and the engines and the coaches have 
become useless. The culverts are allo in a 
bad shape. Two ycars back. a ~ 
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accident had occurred there in which more 
than 300 people had died. The then 
Rgilway Minister, Shri Ahdul Ghani Khan 
Choudhury had visited the site and had 
announced that this line 'would be converted 
into broad gauge line during the Seventh 
Five Year Plan. The line runs through 
Adivasi areas and I hope you would make 
allocation in the next Budget for it. 

I also request that G itanjali Express DrJd 
Ahmedabad Express should run 7 days in 
a week Gitanjali Express runs between 
Howrah and Bombay and Ahmedabad 
Express runs between H owrah a.-;d Ahmeda-
bad. Steel and industrial cities like Bhibi 
and Rourkela are on this line. People 
have been demanding for quite a long time 
that these two trains should run on all the 
seven days of the week. It is told that 
there is shortage of rakes and coaches. 
These should be provided so thal both the 
trains could run on all the 7 days of the 
week. It is being said that Chhatisgarh 
Express is going to be made a super fast 
train. I request the hon. Minister that 
if it is to be made a super fast train, it 
should be made so between Delhi and 
Nagpur and there should be no change in 
the halts between Nagpur-Rilaspur_ 

With these words support the 
supplementary Denland for Grant (Rai1ways) 
and conclude my speech. 

*SHRI C. K. KUPPUSWAMY 
<Coimbatore): Hon. Mr. Deputy-Speaker, 
Sir, I rise to make a few suggestions on the 
Supplementary Demands for Grants of the 
Railways for 1985-86. I need not say 
that railway development is the basis for 
the economic and industrial development 
of the country. I demand that adequate 
funds must be allocated for the construction 
of railway lines in backard areas of the 
country, as that will alone contribute for 
helping the people to go over the poverty 
line. 

In 1981 the Railway Board sanctioned 
the Karur-Dindigul BG line in Tamil Nadu. 
So far a paltry sum of Rs. lJ crores or so 
has been spent on this project. This 

railway project, when completed, will 
remove the perennial backwardness in these 
parts of Tamil Nadu Unfortunately the 
process of implementation is going ·at snail's 
pace because of pal~rY allocation of funds. 
I suggest that substantial funds should be 
al10cated for Karur-Dindigu) project for its 
early completion. 

Coimbatore is known as the Manchester 
of India with hundreds of textile mills and 
founddes There has been a long standing 
demand for an overbridge at North 
COlmb~tore. The people of this industrial 
city are greatly harassed for want of this 
overbridge I request the hon. Minister 
of State for Railways trat this overbridge 
fit North Coimbatore must be constructed 
at the e'ldiest. Similarly, the goods yard 
at Coimbatore needs expansion, if the trans-
port bottleneck is to be renloved. I suggest 
that this should also be taken up by the 
Railway Board. In Ol1dipudur an overbridge 
is a must in order to facilitate the to and 
fro movement of Air passengers because the 
Sulur Airport is on the other side of the 
Railway line. At K urichi also the Railways 
should construct an overbridge in order to 
meet the needs of the industrial estate that 
hat come here. 

Our hon Pdme Minister, Shri Rajiv 
Gandhi is committed to the economic 
progress of tribal people. Bearing this in 
mind, the Meltupalayam-Udhagamandaiam 
Railway line must be renewed and more 
trains should be run to this hill station. 
In fact, I would suggest even trolley-train 
from Metlupalayam to Udhagamandalam. 

Coimbatore must have Yatri Nivas, as 
is being planned by the Northern Railways 
in New Delhi. The present rest house in 
Coimbatore iJ insufficient. I demand that 
100 room Yatri Nivas must be constructed 
by the Southern Rai.lways at Coimbatore. 

The MangaloreMail goes to Madras 
via Podanur. This deprives opportunities 
for deprives/many passengers from Coimba .. 
tore, who wish to go to Madras. The 
MangdoreMail must go to Madras via 
Coimbatore. 

*The speech was originally delivered in Tamil. 
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Similarly, from Coimbatore to Palani 
the track must be e1ctrified so that electric 
trains can be run to Palani from Coimbatore. 
Millions of devotees go to Palani from 
Coimbatore and electrk trains will ensure 
free flow of traffic to Palani. 

1 will now come to Tiruppur Junction. 
Tiruppur is known all over the world for 
hosiery products. There are more than 
1500 hosiery units in Tiruppur. We are 
exporting hosiery products to several 
countries abroad. When the population of 
Tiruppur was 30,000, the overbridge at 
Tiruppur station was constructed. Now it 
has become dilapidated. The Population 
of Tiruppur has also gone to 3 lakhs. I 
want that the Tiruppur Overhridge must be 
rebuilt immediately. The Jayanthi Janata 
and K.erala-Karnataka Express Trains halt 
at Tiruppur when they are going up to 
Delhi. But these trains do not halt at 
Tiruppur when they are coming from Delhi. 
I want that these trains should halt at 
Tiruppur at least for two minutes. This 
will greatly help t he hosierY products 
manufacturers who go to Delhi for trade 
purposes. 

Similarly, I also demand that between 
Tiruppur and Coimbatore there should be 
olectric traction and electric trains should 
be cun between these two industrial centres 
of Tamil Nadu. Both Tiruppur and 
Coimbatore traders do not get goods wagons 
in adequate numbers. There is loss on 
account of delay in the allotment of wagOIJS 
and that too insufficient numbers. I want 
that the required number of wagons should 
be allotted to trade and industry in Tiruppur 
and Coimbatore. 

With these words I support the Supple-
mentary Demands for Grants of Railways. 

(En.r lisla] 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRl GHULAM NABI AZAD): 
Mr. Deputy-Speaker, Sir, still there are 
some hon Members to speak. At 2" 0' 
clock tbe hone Minister will reply to the 
debate. I propose that we may skip the 
lunch bour today. 

MR. DEPUTY.SPEAKER: I hope 
that the House agrees to this suggestion. 

SOME HON. MEMBERS : Yes. 

MR. 
accepted. 

DEPUTY - SPEAKER: It is 
We skip the lunch hour today. 

Now, Mr. Soundararajan. 

SHRI N. SOUNDARARAJAN (Sivakasi) 
Mr. Deputy-Speaker, Sir, I am thankful to 
you for giving me this opportunity to express 
my views on the Supp1ementary Damands " 
for Railways. 

The Supplementary Demands are for spen-
ding money on certain on-going projects 
and also for starting three new projects 
during the current year. 

The Supplementary Demend is to the 
tune of Rs. 433 crores. Out of this amount 
of Rs. 433 crores, the Railway Ministry has 
allotted Rs. 20.85 crores for South Central 
Railway, Rs. 60.63 crores for Western 
Railway, Rs. 22.29 crores for Eastern 
Railway, 23.6 crores for Central Railway 
and Rs. 23.90 crores for South Eastern 
Railw~y, and Rs. 27.46 crores for Northern 
Railway. But the Southern Railway is 
allotteo only Rs. 12.29 crores. Not only 
this; upto 1984 the total area of rail route 
is 61.460 kilometre~. Out of these, in 
Tamil Nadu the rail route is only up to 
3,894 km. This clearly shows that 
instead of reducing the regional imbalances, 
it is increasing the regional imbalances. I 
want to know from the hone Minister wether 
the Railway Ministry fol1ows any norms 
while fixing the priority to some of tbe on-
going projects. If so, what are they? I 
want to know this from the h:>n. Minister. 

Sir, Madras City is one of the four 
metropolitan cities in India. Nearly 60 
lakh people are living there, nearly 10 lakh 
people are coming to and going from 
Madras daily. There is a rapid transport 
system in Madras City which is being 
developed. The total cost of this project 
is Rs. S3 crores. But so far only Rs. 5 
crores have been al10tted in the General 
Budget. for R.ailways, but notbing is allotted 
in the Supplementary Demands. So, 
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request the Railway Minister to allot more 
funds to this rapid transport system. The 
Manamadurai-Rameswaram bridge work is 
more important because it is this bridge 
which ., connects the mainland of India with 
that island. Rameswarai.n is a holy place in 
India. Most of the pilgrims are' coming 
from north to the South to visit Rames .. 
waram to worship Lord Rama. The total 
cost of this bridge repair work is Rs. 50.50 
lakhs. Only Rs. one lakh is allotted in 
the General Budget for Railways. So, I 
request the hone Member to allot the entire 
amount for the speedy repair work of that 
bridge. Not only that. The total estimate 
of doubling of track between Tambaram 
and Chengalpattu is Rs. 16.9 crores. Only 
Rs. one lakh was allotted in the Railway 
Budget and Rs. 20 lakhs in the Supple-
mentary Demands. This is not at all 
enough. So, I request the Minister to allot 
more funds to that project. ]olarpattai-
Salem Section is one of the heaviest utilised 
doubld line section. So, there is a proposal 
to provide two intermediate block huts bet-
ween these two lengthy block sections. The 
total estimate for this is Rs. 62.8 lakhs. 
Only Rs. one lakh is allotted in the Railway 
Budget, but nvthing is allotted in the 
Supplementary budget. I request the 
Minister to allot more funds to this. 

Then there are a few electrification 
works that are going on in the suburban 
area of Madras. Thiruvallur-Arkonam, 
Madras - Arkonam, Arkonam - Renigunta, 
Arkonam-J olarpet, ViII ivakkam-Pattabhiram 
these ar~ the small electrification works. 
I request the Minister to take immediate 
steps to take up the early completion 
of these works. 

The Commissioner of Railway Safety, 
Bangalore, has imposed certain operational 
restri~tions of superfast Vaigai Express. 
Since the existing distance of 545 metres 
between distant and home signals is less 
th.ln the emergency breaking distance, there 
Is a proposal to shift the distant signals 
to one kilometre. The estimated total 
amount for this comes to Rs. 50.60 lakhs. 
I request the Minister to allot funds to 
this. 

There are two superfast trains starting 
from Eamore Railway station in Madras. 

One is Vaigai Express and the other is 
Pallavan Express. In these two superfast 
Express trains there is no AC Chair car. 
There is a longstanding demand for the AC 
Chair Car facility. So, I request the hone 
Minister to take· immediate steps to attach 
two AC Chair Car coaches for these two 
Express trains. Thank you very much. 

[Translation] 

SHRI JAGAN~ATH CHOUDHARY 
(BaHia): Mr. Deputy-Speaker, Sir, I 
express my gratitude for allowing me to 
speak on the supplementary Demand for 
Railways. I support the supplementarY 
Demand presented by the hone Minister of 
State for Railways and congratulate him 
because ever since he took over, the Rail-
ways have been improving constantly. 
Alongwith it I want to Soubmit certain 
sugge~tions and also the problems of my 
area. 

13.05 hrs. 

[SHRI V AKKOM PURUSHOTHAMAN 
in the Chair.] 

There is a metre ga uge railway line in 
Eastern Uttar Pradesh. In the views of t_-
people there, development of Basted 
Uttar Pradesh is possible only whell 
Varanasi-Chapra metre gauge line is 
~onverted into broad gauge line. I would 
like to submit that there is no big factory 
in Ghazipur, BaHia and other parts of 
Eastern Uttar Pradesh, whereas the govern-
ment of Uttar Pradesh is prepared to give 
every facility to industriaHsts to set up 
factories there; but in the absence of broad 
gauge line no industrialist is willing to set 
up any factory there. In the reply given to 
a question asked by Ime, I was told lhat it 
wa~ not possible to construct a broad 
gauge line there because it was financially 
not viable. A survey was conducted in 
1980 in this connection. I would like to 
submit to the han. Minister that only 
after construction of the broad gauge line, 
he will come to know whether the line is 
financially viable or not. You will have to 
bear some losses in order to ensure 
development of Eastern Uttar Pradesh. 
Unless you convert Varanasi-cbapra-Odiyar 
metre gauge line into broad pUle line. it ~ 
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not possible to set up any industry there. 
Educated youngmen of the area are un-
employed and are without any means of 
livelihood. In these circumstances 1 wou~d 
appeal to you again that without keeping 
the aspect of profit or loss in mind B~naras
Odiyar-Chhapara Dletre gauge line may be 
converted into broad gauge line which 
would help in the development of Eastern 
Uttar Pradesh and prove beneficial to lakhs 
of poor people. In this connection several 
appeals have been made to the hone 
R.ailway Minister and hon. Prime Minister. 
I again appeal to consider this matter 
seriousJy and leave aside the aspect of 
profit and loss. I shall be grateful to you 
for that. 

The work on conversion of Varanasi-
Bbatni metre gauge line into broad gauge 
line is in progress. According to my 
information, this work should have been 
completed by 1985, but due to carelessness 
or certain ('ther reasons this work could 
not be cOIDl>leted. It is also not known 
when this work is likely to be completed. I 
desire that this work may be got completed 
with~t any further delay. The trains 
running on Varanasi-Chhapra metre gauge 
Railway line do not run according to any 
time schedule. Tinle schedule of trains 
should be strictly adhered to. There is 
lack of cleanliness and electricity arrange-
ments in the trains running on Varanasj· 
BaHia section. Sometimes I class compart-
ments are attached and sometimes the 
tr~ins do not have I class compartments. 
We have to go to Ballia by that train. I 
would like to say special attention should 
be paid towards it. Production in the 
Diesel Locomotive Works at Maduhadib in 
Varanasi is going down day by day instead 
of increasing. It appears that Factory may 
close down some day. I desire that speciaJ 
attention should be paid towards this 
factory so that its production may increase 
instead of decreasing. As the time is short, 
1 would like to appeal to the hOD. Railway 
Minister that the suggestioDs given by me 
particularly about conversjon of Varanasi-
OdiYar-Cbhapra metre gaule line into 
broad gause line may ~ accepted. 

SHRI K.AMMODILAL JATAV 
(Morena') ~ Mr. Chairman, Sir, I support 

(Railways) 1985-86 

the Budget presented by the hone Minister 
of Railways and would like to congratulate 
him for the improvements effected in the 
Railway Department. Provision has been 
made in the Budget in respect of many 
railway lines, but not a single paisa has 
been providcd in this Budget for the 
Gwalior-Shiupur line The train runnirg 
on this line is calJed 'bullock cart' here. 
People say that bullock cart is coming. I 
have made several submissions to Shri 
Scindia about this ()low train. It is called 
bullock cart because people can entrain and 
detrain at the place of their convenience. 
There is no station enroute. I, therefore, 
request the hon. Minister that it may be 
converted into a broad gauge line. 

Besides, railway line fronl Shiupur 
should be extend by 80 Kms. upto Bara, as 
was demanded hy Shri Dhariwal. You will 
neither find drinking water nor electricity 
on' any of the stations on ~hjs route. 1 
request the hon. Minister that proper 
attention may be paid to the improvement 
of these stations and the existing Shiupur 
train which terminates at Shiupur m~y be 
extended upto Bara. As the poupuJation of 
Shiupur is about one lakh, it is !1ecessary to 
expand the railway station also. 

In addition, on Delhi-GwaJior section 
there is a station named Banmore which has 
been developed industrially to a great 
extent, but there is no over-bridge as yet. 
I n;qucst the hon. !vtinist cr th~·. t arr:tngc-
ments m'-iy be mad~ to constrUl"t an ov~r
bridge there early. 

A.t Morena Station reservation quota 
for only one seat is available by each train. 
You can yourself imagine the situation jf 
both husband and . wife want to travel from 
there together I, thereforc, rcquest that 
reservation quota at Morena may be 
increased to such an extent that husband 
and wife aJongwilh an at tCI:dunt can 
travel together. 

1 want to makc one more submission. 
In Chambal Division Jakhs of acres of 
rough and rugged lar!d is lying waste. 
Government has acquired land of farmers 
at many places to set up coach factories 
and in this process it hns pa id con1pensation 
worth crores of rupees. 1 would request 
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you that land of Chambal Division may be 
utilised for setting up a Railway coach 
factory. Here, lakhs of acres of land is 
lying waste and you will not have' to incur 
much amount .for it. Besides, the local 
population will get employment and other 
faciHties and decoit problem will also be 
solved. 

In the end, I would like to request that 
a new railway line may be laid frOITl Ambah 
to Dholpur-Sirmathura-Karouli-Keladevi-
Sawai Madhopur. With these words I 
thank you for giving me an opportunity to 
express my views. 

*SHRI V. KRISHNA RAO (Chikaballa-
pura): Mr. Chairman Sir, I feel privileged 
to support the Supplementary Demand for 
Grant in respect of the Budget (Railway) 
for 1985-86. 

The work undertaken by the Indian 
Railways in South India is very oleagre. In 
North India new lines have been laid and 
conversion of metre gauge into broad gauge 
have been undertaken. Regarding new lines, 
conversion and elec:rification South India 
finds no place in the nlUp of Indian 
R~jlway. This disparity between North 
India and South India should be narrowed 
by the Hon. Minister of Railways. 

The food that is provided is of very Jow 
quality. Especially in trains like Grand 
Trunk Express and Knrn;_:taka Express the 
quality of food has llctcri'..)ralcd very nluch. 
Each plate.! of food cosl~ siX I upccs plus 
tax. But neither quality nor quantity of 
food has improved. I hope that the Hon. 
Minister would take all necessary steps to 
provide tasty food to the passengers. 

Thousands of workers' are working on 
daily wages. Their working coditions have 
to be inlproved. They should be absorb"d 
as permanent employees by the raillway 
Department after a prescribed period of 
service. At pr'.!sent their conditions are 
miserable and they do not have any 
security. They must be made regular 
employees at the earHest. 

Kamataka Express which runs between 
Delhi and Bangalore is only a bi-weekly 

traIn. This is a high density line and there 
is a long standing demand by the people of 
Karnataka tc make it a daily train. So far 
no action ha& been taken in this regard. 
I believe that our youthful Minister Shri 
Madhavarao Scindia will make Karnataka 
Express a daily train. This train docs not 
stop at Gowribidanur which 'lS a big town 
and taluk head quarters. It is a business 
centre and hundreds of people wou1d be 
benifited in this train stops here. Hence, 
I request the Gen. Minister to see that 
Karnataka Express halts at Gowribidanpur. 

A sm3.11 train with only two bogies runs 
between Bangalore and Bangarpct. 
Bangalore is the g.uden city of India and 
Bangarpet is big business centre. It is a 
very big railway juction too. Therefore the 
num\'>cr of bogies in this train has to be 
increased. Instead, there is a move to 
cancel this train permanently. This tra in 
should continue to run and with increased 
number of bogies. This is a very convenient 
train for the people of Kolar district. In 
fact, this is the only railway line in the 
entire district. Kolar produces huge 
quantity of potato. Kolar Gold Field and 
Bharat Earch Movers L i lnlted are situated 
in this district. This district is backward 
socially and economically. Therefore, 
instead of canccHing any train some more 
new trains have to be introduced between 
Bangalore and Bangarpet and they should 
be eXkIldcd to Marikuppam. This metre 
gauge line should be converted into broad 
gauge and extend upto Tirupati. 

Between Johrpet and Kuppam and 
between Bangalorc and Krishnarajapuram 
the railway line is double But there is not 
dou bJe line betwt:en Krishnarajapuram and 
Kuppam. This work of doubling the line 
nlust be expedited. 

A train for Gunt:lkal leaves Bangalore 
at about 6 p.m. This i~ not a t aU convenient 
to those who want to go to Mantralaya 
Adavaci, Guittakut ct\.:. Passengers·to these 
places would like to leave Bangalore in the 
night. Hundreds of passengers wa it in 
vain in the Bangalore bus stand daily at 
9 P.M. to go towards Mantralaya. Hence 
th(~ timing of this train should be changed. 
It should leave Bangalore ut about 9 P.M. 

*The speech was originally delivered in Kannada. 
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An axle factory has been given to 
BangaJore in Yelahanka. Here, regarding 
employment the local unemployed should 
be given preference. 

The work of broad gauge line between 
Mysore and Bangalore is going on at 
snail's pace. The hone Minister is a ware 
of the fact that these two cities need a 
broad gauge link immediatelY. This is also 
a very high density route. I plead with the 
Government to complete this conversion to 
broad gauge line forth-with. Sir, I thank 
you for giving me this chance to speak and 
with these words I conclude my speech. 

[English] 

MR. CHAIRMAN: Mr. Basudeb 
Acharia. The entire time allotted for your 
Party has already been taken. So, you do 
not have your Party time. Please be brief. 

SHRI BASUDEB ACHARIA (Bankura): 
Only ten minutes. 
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line. The management of this railway line 
was taken over by the Government of India 
long back. 

Sir, various sections of this House have 
expressed that more allocation should be 
given for the Railways, bcause R.ailways il 
the biggest public undertaking in our 
country. But the fact is that the aJ1ocations 
in the Five Year Plan are gradually being 
reduced. From the First Five Year Plan to 
even the Seventh Five Year Plan the alloca-
tions for the Railways are being reduced. 

In the First Five Year Plan, the percen-
tage was 11.05. In the Second Five Year 
Plan, it was 15.43 %. In the Third Five 
Year Plan it was 15.45%. Then in the 
Annual Plan for 1968-79 it was 7.69%. In 
the Fourth Five Year Plan it was 5.92 %. In 
the Fifth Five Year Plan it was 5.97%. In 
the Sixth Five Year Plan it was 5.23 %. In 
the Seventh Five Year Plan also, I think it 
is not more than 6%. 

MR. CHAIRMAN: Please conclude. 

SHRI BASUDEB ACHARIA: I have 
MR. CHAIRMAN: No. Maximum just started Sir. 

four minutes. 

SH.R.I BASUDEB ACHARIA:' Sir, I 
welcome the nationaJisation of the Futwah-
Islampur Light Railway Line. This was a 
long-standing demand of the peop] e of this 
area. I urge upon the hon. Mini4)t cr to 
give an assurance that, after national; ~ation, 
all those workers and employees who are 
engaged in this line will be treated as 
railway employees, that their :nterests will 
be protected, th3.t their past services will be 
considered and that they will be allowed to 
enjoY all other facilities which are being 
enjoyed by other railwa) employees. 

In this connection I would like to say 
that there is one line in South-EabteTn Rail-
way in West Bengal~ the Bankura-Damodar 
river railway line, the BDR line. The 
management 0.£ this line was taken over a 
lonl time back. This line passes through 
rural Bengal. So, I request the bon. 
Minister to Jook into this, and 1 hope that 
he witl come Itext time, most probably in 
the Budget Session, with a BiB to nationa-
lise this Bankura-Damodar River railway 

MR. CHAIRMAN: Every Member is 
taking only two or three minutes, not only 
you, even from the rulling benches. 

SHRI BASUDEB ACHARIY A: The 
Sixth Five Year Plan was called a 
rehabilitation plan. Why? Because when 
this plan was started, 14000 kms. of 
railway track was over-aged; For as much as 
40 00 kIDs . of railway track there were 
fractures. So, replacement of over-aged 
railway stock was given priority during the 
Sixth Five Year Plan. But when the Sixth 
Five Year Plan was completed, what is the 
position '1 From 14000 kms. of over-aged 
railway track, it bas now increased to 
22000 kms.; from 4000 kms. of fractures 
to 8000 kms. of railway fractures. 

Almost all steam locomotives have 
become over-aged except a few. The last 
steam engine which came out of the 
Chittaranjan Locomotive Works was in the 
year of 1972. The Government of India, 
Ministry of Ra.ilways have chanaed the 
traction pot icy from st eam locomotives to 



~ot FutwaIJ.lslampur AGRAHAYANA 22. 1907 (SAKA) Supple D. lor G. 302 
(Railways) 1985-86 Light Railway Line 

(Nati6nalisation) Bill and 
electrification. But what is the position of 
electrification? Out of 6 t 000 kms. of 
railway track, now only 6000 kms. that 
too in the broad guage- in the metre guage 
only 1 % of railway track, has been electri-
fied. In the Seventh Five Year Plan only 
3600 kms. are to be electrified. The 
National Transport Policy Committee have 
recommended that at least 1000 kms. of 
railway track should be electrified ... 

MR. CHAIRMAN: Please conclude. 

SHRI BASUDEB ACHARIA: Then 
what will happen? After 2000 AD when 
all the steam locomotives will be phased 
out diesel traction is costlier; electric 
traction is cheaper-may 1 know what is 
thh man-power planning after the phasing 
out of these locomotives? 

As per one estimate made by the 
Railway Reforms Committee, about two 
lakhs of railway employees and workers will 
be rendered surplus. Is there any planning 7 
What will happen to 22000 of workers who 
are engaged in coal and ash handing? They 
may be contract workers; but they have 
been doing the perennial nature of job 
since 20 years. They belong to the 
Scheduled Castes and Scheduled Tribe 
community of our country. They will be 
thrown out of employment when tris steam 
locomotive will be phased out. 

Sir, another import~nt point which I 
think none of the members have ~poken 
about is in connection with the policy of 
recognition to the unions in the Railways. 
There are two Federations-NFIR and 
AIRF. Previously there was one Federa-
tion-the AIRF. Then another Federation, 
a Chamcha Federation was created by the 
Railways, by the Govemmatt of India. 

These two Federations do not represent 
the Railway employees. They do not reany 
represent the Rai}waymen. They are not 
the real representatives of the railway 
workers. So what is needed is a change 
in the policY of recognition of tbe unions in 
\be llailways. They should adopt the 
policy of recognition by secret ba11ot. By 
secret ballot this recoanition to the Union 
should be given. 

With these words I conclude my speech. 

[Translation} 

SHRI MANIKRAO HODLYA GAVIT 
(Nandurbar): Mr. Chairman, Sir, I rise to 
support the supplmentary demand for grant 
presented in the House by Shri Madhavrao 
Scindia, Minister of State in the Department 
of Railways. Through you, I would like 
to appeal to the Planning Commission that 
more funds may be allocated to the Railway 
as the present allocations are quite inade-
quate. Railways are one of the biggest 
industries of the country. In this industry 
new coaches/wagons and new rai)\\-ay engines 
are manufactured and new railway lines 
are laid and many other new works are 
undertaken. The Surat-Bhusaval line in 
Gujarat-Maharashtra passes through Adivasi 
area, but the people of this area have 
never seen new coaches. They have also 
not been provided with other modern train 
facilities. The same old coaches are in use 
there. The same facilities, which were 
available to them before independence are . ' contInuing even now. I would urge the 
hon. Minister to improve those facilities 
further. 

Lakhs of workers work in the Railways. 
The number of railway employees and 
officers is also quite large. but reservation 
quota is not being adhered to in the matter 
of recruitment of officers and employees. 
I had made a submission in 1982 about 
the recruitment of Scheduled Castes and 
Scheduled Tribes in the Central Railway . , 
but It has not been made. So far General 
candidates are taken on the plea that 
suitable candidates are not available. 
It is not proper. I request that reservation 
quota meant for them my be fiUed so that 
they can get the benefit. 

My second submission is that a II CJass 
bogie may be attached to Train Nos. 113 
and 11 4 from Amalner to Surat for the 
convenience of passengers of Surat-Bhusaval 
line, who wish to go to Bombay. Similarly 
a bogie may also be attached to the tra~ 
from Surat to Indore-Bombay. Bombay is 
the capital of Manarasbtra and people are 
required to go to Bombay. Only one bogie 
is attached from DhuJia for Bombay and as 
such there is a long standing demand of the 
passengers to provide another II class boDe 
and increase the number of berths in I class 
from 8 to 20. This is very essential. 
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Besides, I would like to request the hon. 
Minister, through you, to provide gatemen 
round t he clock on the unmanned level 
crossings on the Surat-Bhusaval railway line 
Similarly, I would request him to interoduce 
another train between Ahmedabad and 
Howrah because the people living on the 
Surat .. Bhusaval line have little chance of 
getting a seat in other trains going to 
Howrah. I would, therefore, suggest that 
a bogie be attached to 78 up train at Surat 
and reattched to Bombay-Howrah train at 
Bhusaval. This would provide convenierce 
to the passengers living on Surat-Bhusaval 
line. If this is done the p~oplc would be 
thankful to him and I would also 
thank him. 

In the end, regarding catering service I 
would like to point out that though the 
new p:l('king appears to be good but pulses, 
rice and chapJ.ti get mixed up inside the 
packet. I would, therefore, request that 
necessary improvements be made in it. With 
these words, I thank the hon. Minister and 
would like him to giVe serious thought to 
the points raised by me and pay special 
attention to increase facilities in the 
Railways. I thank you for giving me an 
opportunity to sp~ak. 

DR. PRABHA T KUMAR MISHRA 
(Janjgir): Mr. Chairman Sir, I rise to 
support the supplementary Demand for 
Grant (Railways). Besides, I would submit 
that in view of the points raised in the 
House, the Budget shou1d be increased to 
enable the Railways to meet the demands 
of everY area in all respects. 

I would like to draw your attention 
particularly, to the use of Hindi in the 
Railways. As I understand, an increment 
is g\ven for t.he use of national language in 
order to promote the use thereof but in 
spite of that, Hindi is not being used 
properly. 

Secondly, Railway is the cheapest means 
of transport tod:lY for people beJonging to 
middle and Jower classes. Railways should, 
therefore, reach the rural areas. As our 
young Prime Minister had stated, we have 
to preserve our traditions and work accor-

(Railways) 1985-86 

dingly which helps in maintaining the unity of 
the country and railways playa significant 
role in this respect. Therefore, we may 
develop means of transport keeping in view 
the requirements of the country. There is 
need for Railways to reach rural areas 
particularly, the Harijan .. Adivasi areas. 
Provision for metre gauge line should be 
made if broad gauge cannot be pr~vided. 
The expansion of railway service would help 
in transportation of essential commodities 
at cheaper rates and theoreby check rising 
prices. 

My most important point is regarding 
Rilaspur Railway st.:ltion in Madhya Pradesh 
The station was established in 1896 and 
th.:re has been no improvement in its condi-
tion since then. This station was constructed 
keeping in view the population of the area 
at that time but how the facilities at the 
st~tion are not in proportion to its popula-
tion. I would, therefore, request the Govern-
ment to provide more retiring room and 
reservation facilities at the station. 

I would like to point out one thing in 
particular regarding Bilaspur Division. This 
is the most prominent Division of South-
Eastern Railway. This Division earned a 
revenue of Rs. 20 crores during 1983-84. 
Out of two lakh employees in this zone, 
10,000 are engaged in Bilaspur Division 
tself. Bhilai and Korba lie on either side 
of this Divis;on, and there are a number of 
cement factories and spinning mills there 
whose thread is exported to Japan. Besides, 
there are severa] Dolomite, Coal and 
Alumunium based factories. Electricity, 
water and other essential things are available 
there. Government had inrormed this House 
tha t it proposes to establish tenth Railway 
Zone in the country. I would request the 
Government to set it up in Bilaspur so as to 
extend the benefit to the peop) e of this 
area. I would like to bring to the notice 
of the hon. Minister that out of 55 
Divisions in the country, this Division -alone 
loads 8000 wagons of coal every day, which 
comes to about 14 per cent of total loading 
in the country. You can very wen imagine 
the size of coal reserves in that area. I 
would. therefore, request the Government 
to establish the tenth Railway Zone at 
Bilaspur. 
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regardinalact of retiring rooms and proper 
reservation facilities at the stations. I want 
to draw your attention to the casual attitude 
of Railway . employees, particularly the 
GOnductora. who are often not available in 
. time for assistance when the passengers 
'llit~out reservation force their entry into 
upper class during day travel. When the 
UDauthorized passengers are told to leave 
they aay that sleepers are reserved fot night 
travel only and during the day there is no 
reservation. The genuine passengers do 
not 'get any assistance whatsoever for 
personal safety, reservation and . strict com-
pliance of Railway rules and regulations. 

I would like to draw your attention to 
the plight of the Railway colonies. We 
discuss a lot about improvements in the 
working of Railways but the Railways 
department is I east bothered about 
the colonies in which the employees 
reside. The condition of roads, .is bad, 
there is no sanitation and no proper medical 
facilities, the department does not pay any 
attention to it. There was a time when 
R.ailway hospitals were thought to be 
100d but today they are without proper 
medical facilities. I would like to cite an 
example. Nela Railway station is in Bilaspur 
Division. One can go there only on foot 
or on horse back, as there is no motorable 
road there. Attention has been drawn to it 
many times but in vain. So far as Railway 
colonies and other public services under 
Railways is concerned, whether it is about 
roads, hospitals, sanitation or employees 
quarters, no other department Railways 
except the can help in improving it. 

l would draw the attention of the hon. 
Minister of State particularly to the condi-
tion of Kalinsa Express which serves as a 
liak between Madhya Pradesh and Oritsa. 
There is no pantry.can in the said train 
which caUIeS areat inconvenience to the 
PUSOIlIors. A. Pantry-car should be attached 
to this tl'aio and it should be made Super-
fast. Indore-Bilaspur Bxpreas should also 
be converted into a Super-fast tra'.n, as was 
demanded by Sbri Mushran. 

1 want to -ina to the notice of Shri 
Scincli.a the ptipt of thousands of rural 
WOI'IIers who dop&rt from Nizamuddin 
statiOll aftor coUoctiDI their hard car0e4 

money. I have myself seen how petty 
pedlars force th~m to purchase. ___ .,octs 
and relieve them of their cash by playina, 1\11 
types of tricks. The poor workers crY for 
help but even the police do not help tbt=m 
and remain inactive in tbis matter. 11iis 
needs immediate attention. 

In the end I would augest that special 
coaches be manufactured for ion. distance 
t~aiDS and, if possible, necessary equipments 
for Family Planning operations should be 
provided thef'ein to eneourale those who 
are interested and also provide them special 
facilities in order to achieve the . tarsec in 
this respect. 

With these words I thank you for IiviDa 
me an opportunity to speak. 

SHRI GIRDHARI LItL VYAS (B~.~
wara): Mr. Speaker, Sir, I ~~rt' the 
suplementary Demand for Grant .(~UwaJl) 

R.ajasthan is a backward state, whctc 
the work of laying new railway lines ,bas 
been slow after independence. We had 
demand that Rajasthan being the most back-
ward State, a separate zone of that State 
should be created. The Railway Dcpa[~
ment ha'l taken a de~ision in this reapecc. 
but it has not been implemented so far. 
Therefore, we want that a separate zone for 
our State should be created so that our 
demand for the railway lines is fulfilled. 
We have been makins this demand fQr the 
last five to six years. The survey of Kota 
to Deogarh, Todo Raisingh to Nathdwara 
and from Lambia to Beawar has been under-
taken by the Railway Department but there 
is no information of further action.' No 
further survey of any line has been under. 
taken and nor has any de~sion been taken 
whether the tines would be commissi~ 
or not. This question is beiDa raised lOr 
the last six years.. It is true, as ~e bon. 
Members have said, that new raiJway Hues 
are laid and new works are undertaken .'~ hi 
the area to which the Ilai\way Minister 
belongs. As no one belonlinl to lUJasih .. 
became the Railway Minister till DOW, 
llajC\Stban ha& been iIt\()ted in the matter of 
railway facilities. ilowever, I hope u.t 
Shri Madhavrao Sciodia, who .~ to 
our neigbbourinl atate, wODld pa, apedal 
.ttontioD to railway faciUtiol iD ... t .... 
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The railway lines meptioned by me and 
particularly the') ine from Kota to Deogarb 
should be commissioned a t the ear 11 ~s t so 
that it is linked with Udaipur and the train 
service is extended upto Ahmedabad. 

In this way the whole area will be 
coveted. Out of the railway lines of which 
survey bas been undertaken, at least one 
line should. be commissioned so that we 
coUld go to' 'the people with the claim' that 
we have been able to get at least one rail-
way line commissioned for which we have 
been pleading for the last six years. At 
least one railway line out of the three lines 
should be commissioned. . 

. GulabpuJa ·iJI a biS industrial town. 
'I1lere is considerable freight 'and' passenger 
traffic in that station but it is still a flag 
atation. We had pleaded a number of times 
that it should be converted into a funfledged 
Itation. The D.R.M. has also visited and 
rooked into the matter. Negotiations 
tegarding the land have also been held but 
lhe matter has not been P'GrsueQ rurther. 
'lberefore, I request that immediate action 
should be takeD to convert the Gulabpura 
flal station into a funfledged station so that 
facilities are ~de available to the people 
of that area. 

Similarly, a station at Bhojras has been 
constructed between Khandwa and Ratlam 
which is one Kilometre away from the 
villaae. As it is quite far away, all the 
passengers entrain at the Gulabpura station. 
So., in its place a st3:tion at Rupaheli ~hould 
be constructed and the Gulabpura flag sta-
tion. where a part time employee issues 
tiekects, should be converted into a full-
fl~dged station..,' A sizeable number of 
p.l&SeIllers ~traio from that station. There 
should be a halt fQr both the S 81 up and 
582 DoWll trains at that station to en-
able the long diatanco passengers to avail 
o.f the facility. 

PreviouslY, Meeoakshi Express used to 
run three days ia &,w.eek. La tet' on it was 
increased tAt five days. But there is no 
other . train ex~ .\his Express train in that 
area. 

(Railways) 1985-86 

So Meenakshi Express should be run all 
the seven days for the benefit of the people· 
A I class bogie should also be attached to it-

Similarly, there is a passenger train up-
to Ajmer which is convertt"d into Pmk City 
Udaipur EXpress beyond that station. It 
has been extended upto Udaipur. There is 
need to run it daily because of heavy traffic 
on this route Passengers face great diffi. 
eulty in finding room in this train. If it is ' 
run all the seven days then certainly the 
peopl e will be relieved. 

In the Chetak Express train funning 
between Udaipur and Delhi, the reservation 
quota for Bhilwara is very less i.e., four I 
class and ten II class berths. Bhi1wara is a 
very big industrial city. There is need to 
increase the reservation quota for Bhilwara. 
As I had stat ed on a previous occasion, one 
bogie from Khandwa used to be attached to 
another train at Chittorgarh. But that 
bogie has been cancelled. This has resulted 
in geea t inconvenience to the people of 
Chittorgarh and BhHwara. That bogie should 
be restored s:) that the people of Chittorgarh 
and Bhilwara avail of the l'eserva tion faci-
lity. 

These are few of my suggestions. But 
I would) ike to submit that we have been 
making demand for broad gauge lines from 
Kota to DeogaIh~ Toda Raisingh to Nath-
dwara and Lambia to Beawar. At least 
demand for one railway line may be conce-
ded so that we may be able to say to the 
people of our ar.!a and state that the Rail-
way Minister has sanctioned this )ine on our 
request I know there is paucity of funds 
in the budget but while you are sanctioning' 
railway lines for Madhya Pradesh and other 
places, at least one railway line may be 
sanctioned for our area so that the people 
are able to march towards economic pro-
gress and industries are set up in that area. 
With these words I suppo.rt the Demands. 

[English] 

SHRI PIYUS TlRAKY (Alipurduars): 
Mr. Chaicman,. Sir, I come from the north-
eastern zone where North-Frontier Railway 
is in operation. 1 he eastern zone has been 
Dc&).ected in all r~spects. 'We have some, 
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hopes now that our young Minister will 
take some revolutionary steps and this area 
would come up to be at par with the rest 
of the country at least in the matter of 
development of railways. 

view of security, administration and in all 
respects because it serves as a liat with 
Assam, Bhutan _ aQd Nepal. So special 
consideration sho uld be given tt' this line. 

Siliguri-Alipurduar is connected by MG 
Jine. But in this metre gauge line, all the 
trains have been withdrawn and one Assam 
Link was diverted to broad gauge line from 
Gauhati to new Delhi. It is a good thing. 
But Sir, on this route i.e. Siliguri to 
Alipurduar Junction, most of the tea 
gardens are located. Tea industry, as you 
know, is a very profitable industry and it 
earns a lot of foreign exchange also. 
Without this train, all the tea chests are 
now coming to Cal.:utta by trucks. Because 
of the increased cost of the fare of the 
trucks, even the local tea prices have gone 
up. So, I request You to give special 
consideration to thi s particular line because 
it is the heartline of Duars and an the tea 
gardens are located on this route as the 
line touches 31most all the tea gardens. 

Metre gauge line from Siliguri-Alipur-
duar was already there. But now there is 
a new Station called New Alipurduar 
though the Alipurduar Junction is just 
four kilometres away. If this line from 
Gauhati were to be cannected to this 
Alipurduar Junction, there would have 
been no need of having a new station. This 
Alipurduar Junction is a very important 
junction and it can handle ten to 12 trains 
at a time and yet this station is being 
neglected and deprived of its importance 
because the broad gauge line turns from 
New Alipurduat Station to Cooch Behar. 
So I request that this should be corrected 
and the broad gauge line should be 
connected with the Alipurduar Junction. 
Alipurduar Junction has got a divisional 
office of the NF Railway. But it is 
getting neglected day by day and the 
people of the entire area are very much 
disturbed because no train as such is 
touching the Junction itself. In Alipurduar 
itself, which is a small sub-divisional 0ffice, 
we have got five stations, but there are no 
trains. I request you once again to take 
SPecial care about this Alipurduar Junction. 
After Partition, this junction was the 
serving main line to 1 ink with the rest of 
India. So -this AJipurduar Junction is 
vory 'very important from the . point of 

I wouJd like to mention just one more 
thing. Now we hav~ &Of one line from 
Gauhati to Trivandrum. Labouters for 
working in the tea gardens are generally 
coming from the States of Madhya Pradesh, 
Bihar and Orissa. But these people have 
no direct link. So there has been a 
constant demand to have a-- -train Crom 
Dibrugarh to Ranchi. I request YOll to 
kindly consider it. In Y011 reply to my 
demand, you have stated that there is no 
line capacity. I wonder -hoW you managed 
to have the line capacity from Gauhati to 
Trivandrum, which perhaps is the longest 
route. If you have some regard for' these 
tea garden workers, you can easily adjUst 
this thing and have a train from Dibmgarh 
to Ranchi. People of Your State Madbya 
Pradesh, as also the people of Bihar and 
Orissa win be very happy if thi. train is 
given to them. 

Lastly I would like to state 'that all 
the offices of the Divisional Office sh~u1d 
be loca ted in Alipurduar Junction. There 
is no cleanliness and the station is not at 
all kept well. This also should be looked 
into and every effort should be made to 
mainta~ the Station well. Thank you. 

[TrQnslatio,,] 

SHRIMATI USHA THAKKR. (Kutch) : 
Mr. Chairman, Sir, I support the Supple-
mentary Demands presented by the Railway 
Minister. I fully agree that the aim of the 
Government is to utilise ita resources for 
the maximum welfare .of the people aad 
they are making efforts to· provido m_e 
facilities to the people. However" clue to 
paucity of funds, it i-s POssible thal. the. 
demands 'Of the people are,not met fulb' .. 
1 agree with the suggestion given by ~ 

'. Shah that Govern.n:tent· should introduce a 
bond scheme to aUIR\eIlCl the rcsourcCl. 
The people will themse)'VCS come fonrard to 
contribute to the bond scheme fO!' tho .. b 
of their own facilities. The Government 
should implement .tbe sch,1llO W~(lut 
dolay,- : ': . ~ oJ ' • 
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SIr, DOW I wiD draw the attention of the 
Government, tbrouab you, to some of tbe 
problems. The commuters of Bombay ate 
facinl areat difficulties. They are not 
ptUua the facilities of quick transportation 
t~ rcadl ,their oftice or place of work in 
time. The bon. Railway Minister should 
take aPPropriate action to solve their prob-
lems, as he is aware of their J)roblems. 

Sir, a super fast train runs from Bombay 
to IC.utcll which is my constituency. This 
ia a commendable step of the Railways. The 
people 0'- this area residing in Bombay use 
this tram. But &here is some inconvenience 
ill tbia respect,. This super fast train is a 
very lona train but tbe platforms of the 
railway stations where it stop are smaller in 
aizo. As a result, the passengers feel great 
~caience in cntrainin& and detraining. 
To avoid this inconvenience, the people of 
Samatbiali ltation residinl in Bombay have 
co1icc:tal 4onations for this purpose. I 
weuld request tJie Government to accept 
the donations from the people and solve the 
problema by contributing from its own 
fuDds' alsO. 

Sir, Kutch produces 60 per cent of the 
.It being produced in the whole of Gujarat. 
Blit there u sbortaIC of wasons for 
traftlportation of salt from there. The 
Govemment sbould make available adequate 
number of wagons. This will result in 
increasing the production of sal t and 
creation of more employment opportunities 
fo~ the worken CD&8&cd in the production 
of aalt. 

There is a 50 km. }oD8 metre puse line 
from GaadbidbaIB to Bbuj. Survey of this 
... hu been 1IIldcrtaken to convert it into 
........ uae Jine and the report bas boca 
forwarded to tile Planaiq Commiaaion for 
.-...m. COIIIidCcation. I wOIlld requcat 
tile GOYG'DIDCIlt to implement it without 
delay. Kntdl beiDa a border area of the 
coaatl7, it i. necessary to develop it for 
dIe-.,eace at the COUDtrY. Thia aim caD 
'" f1IIIIIed by praridinl more railway 
Wi ....... 

Sir, tbore _u~d tJe baIt for Oaudhidham 
Btqwaa at VidJanaaar-AnaDd ItatioD for 

tbe cODvenience of the students of IllY 
constituency who go to Vidyanagar-Anand 
for studies. 

Sir. a metre lauge train runs from 
Delhi to Kutch. The bogies attachcd to the 
train are in a very bad condition. At times 
the facilities of watcr and electricity are not 
available there. It becomes difficult for 
the passcnlers to tra vel in such a 10Dg dis-
tance train along with their families. Being 
a reprosentative of those people, thay come 
to me to narrate their travails. I would 
request the hon. Minister to look into the 
matter and issue appropriate instructions to 
remedy their problems. 

Sir, J convey my thanks to you for 
living me an opportunity to speak. Now I 
conclude. 

SHRI MOOL CHAND DAGA (Pali): 
Mr. Chairman, Sir, these days the Railway 
Ministry is in the news for workiD& 
efficiently. People make demand only 
when they think that some work will bc 
done otherwise nobody raises any demand. 
I shall quote from the reports of our 
Committces. 

[English] 

The latelt report of the Public Accounts 
Committee expects 

"the PlanniDa Commission to take 
note of the severe constraint of funds for 
meetinl the developmental needs of the 
Railways. While the Committee would 
urse tbe RailwaYI to raise muimum 
possible resourcOl out of their own 
revenues, it would be necessary for the 
Plannina Commission to find additional 
resources to bridge tbe pp between the 
outlays Deeded and the resources avai-
lable to the extent possible." 

It has been repeated many times. This hal 
been recommended also. The. latest report 
of the Railway CODvention Committee-
Seventh Report -says 

"the Committee are therefore diatreued 
to note that despite substant~al Il'owth 
in the volume of paSSeDaer and aoocls 
traftic, the modernisation plan UDdcr~ 
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taken by the llailways and the 
-considerable increase ~n the freights and 
fares, therne<l contribution of the 
Railways to the nation's kitty has 
shown a\ declining trend over the years." 
Why? ' 

Why.? The Report further says: 

"The question whether the hardening 
of inter:st rates and as a consequence 
the increase in cost of Government 
borrowing would justify increase in the 
dividend rate during the Sixth Plan is a 
matter on which the Committee would 
reserve their opinion till the views of 
the Ministry of Railways get crystallised 
in the final Memorandum proposed to 
be submitted by them. The Committee 
would like to point out at this staae 
that if the' public sector has to attain 
the commanding heights of the 
economy, it is inescapable that the 
nation's largest public undertaking 
spares no effort to generate adequate 
resources for its development and 
expansion. n 

[ TransllJtion] 

I suggest that the Railways should levy 
cess. That way you will beable to increase 
the income.' You try your best to increase 
the income, I agree, but it is not increasing. 
Hut there is one thing. This is Your 
report. 

[E"gl~.sh] 

I will quote, but only small relevant 
portion from the Advance Report of the 
Comptroller and Auditor General for 
1982·83 OD the Railways. They say: 

"Despite all these measures, tbe 
value of claims preferred and accepted 
bad been on the increase specially after 
1977-18. The number of claims 
Preferred for loss and damase had in-
creased from 4.6 laths to 1.41akhs 
between 1917-78 and 1981-B2. In 
abaolute terms the value of claims 
accepted, Rs. 14.3 crores in 1 971·78 
increased to lls. 19.9 orores in 
1981·82." 

[ Translation] 

Everywhere there are claims and mis-
management. But 1 agree that the work 
being done at present raises the hope that 
there wiJl be some improvement in the 
RailwaYs. Regarding Planning Commission, 
I would say that Railways being a commer-
cial undertaking, the biggest in the countrY 
as well as in Asia and being number two in 
the world, why should it approach the 
Planning Commission and submit its 
demands to it'll t should take loans and 
meet the people' demands. I bad writtCID 
only for one train and I want that you 
should pay some attention towards that. 
As I could not meet you, you may kindly 
look into it I had requested for Ranakpur 
Express which is a local train and the area 
is also Adivasi dominant area. You also 
belong to that area. The people of the 
area work in factories in Ahmedabad and 
other places. There are 6 cement factories 
in the entire Rajasthan. I want that arrange-
ment should be made to stop Ranakpur 
Express at Chamberi as that will provide a 
big facility to the people there. People 
from Pali, my constituency, live there and 
a station is being constructed there. Now 
some new Divisional Manager seems to 
have C<'"me in Jodhpur. Earlier, the post 
was being manned by Thakur Saheb. I do 
not know bow he worked because he has 
left all the works incomplete. If this work 
is completed, only then it will be of anY 
use. If Shri Scindia once accompanies me 
to that place, people will come to know 
about his capacity to work and will be 
pleased also. If you see the plan and 
find it suitable, then please sanction Rs, 2" 
lakhs. Tha t will serve our purpose. I do 
not want to say much. It is a 100 year 
old Act and the Minister is young. 1, 
therefore, want that the 100 year old Act 
should be changed. It being an old Act, 
all the rules and regulations are· not covered 
by the Act. I, therefore want that the Act 
should be chanKed. 

SHRI JANAK RAJ GUPTA (Jammu) : 
Mr. Chairman, Sir, my constituency and the 
State Jammu and Kashmir, in mainly a hin 
area, and no other made of transport except 
Railway is avaiJable to the people to 10 to 
other parts of tbe countrY. 
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It is true that the Railways have pro-
vided some facility there and I want to 
congratulate the hon. Minister that there 
has been improvement in the rail services. 
particularly the fact that the trains ha v~ 
become punctual. 

16.00 hrs. 

But there is need to bring about 
further improvement. You are aware that 
a large number of tourists visit our State 
and pilgrims also visit the temple of 
Vaishnodevi but the tra.ins running for that 
area are not adequate and it takes much 
time to reach there. Passengers h3ve to 
wait for a long time for reservation. 

Mr. Ch3irman, Sir, as the time is very 
short, I will confine myself to three or four 
points which are very important and would 
request the hone Minister, through you, 
to pay attention to them. There is a train 
Jammu Mail which starts from Jammu. 
Barlier, three or four coaches used to be 
connected to the train for Bombay but for 
some time past these coaches are not being 
connected. This is resulting in lot of 
inconvenience to the people. I, therefore, 
request that this facility should be revived 
as no other train is available directly for 
Bombay. It is, therefore, very necessary 
that these coaches are att:iched to Frontier 
Mail. 

Mr. Chairman, Sir, no AC chair car is 
connected with any train starting from 
Jammu. Though trains like Jammu Mail, 
Jhelum Express and Shalimar Express start 
from Jammu, no train has any AC Chair-
car which causes inconvenience to the 
middle class passengers. One AC Chai"car 
should be provided with any of the trains 
starting from Jammu. 

Sir, after this I want to say something 
about Jammu - Udhampur railway line. 
Though work on it has started but the speed 
with which it is being done, I do not think 
it. can be completed in the next 20 years. 
1 would, therefore, request that if you want 
to complete this line, maximum funds 
should be made available for it. There. is 
a big army establishment in Udhampur and 
Udhampur in itself i5 a &ood town.' 1. 

(Railways) 1985-86 

therefore, request that a reservation booking 
centre should be opened there. At present 
there is no booking centre there. Conse-
quently, the people have to come to Jammu 
from Udhampur and they have to face a 
lot of incovenience in doing so. Therefore 
a booking centre should be opened there for 
the convenience of the people of the area. 

14.03 hrs 

[MR. DEPUTY.SPEAKER in the chair] 

Similarly, there is no means of transport 
available to the people of lammu-Poonch 
area for coming to Jammu. They have to 
come to Jammu for their persona] work and 
it takes them whole day to reach there. I 
request that at lea~t a survey of the area 
should be conducted and a ten-year plan 
should be formulated so that the people of 
that area, who are till now deprived of the 
rail facili ty, are able to get this facility. 
The survey work, therefore, should be 
started immediately. 

Mr. Chariman, Sir, no train leaves from 
Jammu in the morning and it js badly 
needed. It is a yery important town and 
people coming from Kashmir or from 
Vaishnodevi temple reach there and find 
that there is no train available in the 
morning. As a result, they have to face 
much difficulty as they have to wait there 
till evening. It is, therefore, necessary to 
start a fast train from Jammu in the 
morning. 1 f it is done, the local people as 
wel1 other passengers will get a big facility. 

Mr. Chairman, Sir, You are time and 
again signalling me to sit down. You seem 
to be quite impatient for this. I will, 
therefore, speak about two or three things 
and conclude. One is that there is no 
retiring room in Jammu. If you go there, 
you will find that pilgrims returning from 
Vaishnodevi or tourists COining back from 
Kashmir have no proper place to sit. They 
have t.o pass their time by the road side. 
They remain sitting there for the whole day. 
A retiring room, should therefore, be 
provided there. 

Mr. Chairman, I 'would like to say one 
thing about hin-concession. E~rlier, h!l 
concession was available because of which 
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pe091e used to come there in large number 
by availing of this facility. This facility 
has now been stopped. I request that it 
should be revived because we are dependent 
on tourism. A decline in the tourist traffic 
will affect the people there adversely. I, 
therefore, request that the facility of hill 
concession tickets should be restored. 

Mr. Chairman, in the end I want to say 
that there are many districts in our State 
like Poonch, Rajouri, Bhandrwah, Doda and 
Kishtwar where people have no rail reserva-
tion facility. I, therefore, request that one 
reservation centre each in these places should 
be opened so that the people there also get 
some facility and have not to come to 
Jammu for this purpose. With these words 
I thank you for giving me an opportunity 
to speak. 

·SHRI G. S. BASAVARAJU (Tumkur) : 
Mr. Deputy.Speaker Sir, I support the Supp]e-
mentary Demand for Grant in respect of 
the Budget (R.ailways) for 1985-86. While 
speaking on the demands I would 1 ike to 
offer some suggestion for the consideration 
of our Government. 

Most of the railway lines in our country 
are very old. They were laid about 200 
years ago. We are pulling on with the 
same lines even after 39 years of our' 
independence. The Britishers had laid these 
lines and the population at that time was 
around 30 crores. But now the population 
is nearing 80 crores. How can we manage 
with the same railway lines? It is not at 
all possible. That is why we find railway 
journy very difficult. Many times there 
would be no place in the compartment even 
to stand. 

go ods are to be transferred from metre 
gauge to broad gauge and vice-versa about 
ten percent of the goods are stolen. If this 
is avoided the nation can save at least 100 
crotes of rupees every year. 

There was a comprehensive scheme of 
Conversion from Metre guage to Broad guage 
when Late Shri K. Hanumanthaiah was the 
railway Minister to link Kanyakumari and 
Kashmir via many important cities of India. 
I want to know what has hapPened to 
tbis plan. 

The condition of the railway bogies is 
very bad. EVen during d'lY time it is not 
possible to sit in the seats because of bugs. 
Cleanliness is not at all maintained in the 
bogies. Most of the bogies are very old 
and they do not have proper doors and 
windows. 

In some of the trains the number of 
bogies is being decreased as has been done 
to Bangalore bogies of Grant Trunk Express. 
'Train fares have gone up monifold there-
fore it is very essential to provide better 
amenities to rail passengers and to ensure 
safe and comfortable journey. 

We are seeing the same train which our 
grand fathers had seen. Neither the bogies 
nor their windo~s and doors are changed. 
Even the colour remains the same and the 
Stations remain unchanged. 

One important thing I want the hone 
Minister to look into the timings of trains. 
Most of the trains arrive late. Even Super 
fast Express trains like Karnataka Express, 
Kerala Express, reach the destination late 
b~ 4 or S hours. Some times the delay 
may go upto 24 to 30 hours. This is the 
state of affair of punctuality in rail timings. 
Late Shri Hanumanthiaiah during his tenure 
as railway Minister used to t~ke action even 
if the train was 5 minutes late. But 
unfortunately what is happening today? 

Similar difficulty is being faced in trans-
portation of goods. Therefore it is hightime 
to have more and more new railway lines. 
In addition to laying new lines, conversion 
of metre gauge into broad gauge and electri-
fication work should be taken up very 
speedily. Even after 39 years of Independence 

not a single line (new) has been sanctioned 
. There is considerable degree of pilferage to Karnataka State and Kottur to Harihar 
10 the transportation of goods. When the lines are pending. Chitradurga to Raiadurga 

*The Speecb was orginally delivered in Kannada. 
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line also did not take any progress. Chama-
raja Nagar to Satyamangala and rna ny other 
such new lines have remained as dreams 
for the people of Kamataka. 

Electrification, doubling and conversion 
of line, are also neglected in my state. 
Conversion of Pangalore-Miraj line is being 
demanded since Independence. This is a 
very important line. This is a major link 
between Mabarashtra and Karnataka. It 
will serve as a boon to the people of these 
two States. Therefore I request our Hon. 
Minister Shri Scindia to complete the 
conversion work between Bangalore and 
Yiraj immediately and with these words 1 
QODclude my speech. 

lElwlishl 

SHRI AMAR ROY PRIDHAN (Cooch 
Behar): Mr. Deputy - Speaker, Sir, the 
people of our country have got great ex-
pectations and hope that at the time of 
railway journey, better amenities and 
facilities will be made available to them by 
the young Railway Minister, Mr. Scindia. 
Fol' that reason only we did not oppose the 
setting up of the coach factorY at Kapur-
thala, and the extension of Taj Express up 
to Gwalior •••..•..• 

( Interruption) 

SHRI MADHAVRAO SCINDIA: 
Extension up to Gwailor was done by Shri 
A. B. A. Ghani Khan Chaudhuri, Sir. 

SHRI AMAR ROY PRADHAN : What-
ever it may be, but we hope from you that 
more trains will be run for other areas 
also and that there will be more coach 
factories in the Seventh plan so that we do 
not feel that co~ches are not available for 
the trains. I come from a roo,t backward 
area of tbe country. I am from the North-
Bastern region and 1 belong to the N. F. 
llailway area which is the concern of North 
Bengal, Sikkim and North-Eastern region. 
I think', Mr. Deputy-Speaker, Sir, you will 
agree with me that this is the most neglec-
ted railway line in the country. The 
Railway Board and the Railway administra-
tion is living step-motherly treatment to 

the N. F. Railway • Today, the jou mey hy 
N. F. Railway is horrible. People tWat 
that if they travel by train it is a nightmare 
for then\. At any time tbere may be 
accident or the train may Dot move on 
time. 

Regarding the timings~ I may tell you that 
these are two trains from here for that area-
Tinsukia Mail and Assam Mail. Can you 
tell me a single day wi thin tlle l~ six 
month~ when these trains have run within 
the time? Never. They are always lato 
by minimum two hours, or may be four 
hours or five hours or even full day. Tha 
is the position. This Tinsukia Mail baa 
become a military train. Genuine passenaera 
may not be allowed to move by this train ••• 

(1 nt e rrup tions) 

SHRI AJAY. MUSHRAN Sir, 
military people are also genuine. 

SHRI AMAR ROYPRADHAN: Yea, 
you may say so, but the Minister will agree 
with me that this train has become a 
military special. So, just to a void incon-
venience to the passengers, you should 
make some other arrangement so that tbe 
people from the North-Eastern region, 
from the backward area, the most neglected 
part of the country, Scheduled Caste aDO 
Scheduled Tribe people. when they move 
up to Calcutta and Delhi, tbey may not 
face such horrible situations. There it 
another Mail train, Darjeeling Mail, which 
runs from New Jalpaiguri .•• (Inte"uptions) • 
Y os, tbis is Iny experience and the ex-
perience of the people of North Hastom 
region •••••• (Interruptions). 

[Traftslat ;011] 

SHRI BALKAVI BAIRAGI: Please 
say it with a smile. 

SHRI AMAR ROY PRADHAN: It is 
with anguish I say that Tinsukbia Mail and 
Darjee) iog Mai I seem to be runninl at the 
speed of a bullock cart. 

(English] 

This Darjeeling Mail COVctl a distance 
of 541 kilometres. The scheduled rwminl 
time for this train is thirteen hours bat if 
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you go through the actual running time 
during the last six months, you will find 
that this train has always been late bY two 
to twelve hours. In the years 1950-52, 
its running . time was eight hours but now 
according to the Railway's schedule.. the 
running time is thirteen hours, that is, five 
hours morc. So, this is the positions. 

Another point I would like to mention 
is the Malda-Eklakshmi-Balurgha t railway 
line. This line has' become an election 
stunt by the Railway administration, by 
the Railway Minjstry. 

As soon as the election comes, they 
will put some money in the RaiJway 
Budget. 

SHRI AJAY MUSHRAN: It is a 
serious allegation. 

SHRI AMAR ROY PRADHAN: Yes, 
it is definitely a serious allegation. It 
may be against Shri Scindia or any other 
Minister, and whatever it is, it is a fact 
that just before elections they pu~ a few 
lakhs in the Budget. Then there will be 
some posters, big banners, sonle advertise-
ments in the newspapers .. ~nd just after the 
elections everything will be over and nothing 
will be there, except the found:ltion stones 
of the Eklakshmi Balurgh:lt-Maldah Railway 
line. 

For a long time we have been deman-
ding double line from Maldah to Now 
Coochbehar, but you are delaying it. If 
you want more and more people to visit 
from Delhi or from Calcut ta visit to this 
area by trains, then you must lay double 
lines in this area. But you are negJecting 
this area in the matter of laying more 
railway lines. In sueh a situation how can 
we support your Supplemen cary Demands. 
The most neglected part of the country 
cannot support your Supplementary 
Demands. That is wby we oppose it. 

[Trans1tJllon] 

SHRI DHARAM PAL SINGH MALIK 
lSonepat) : Mr. DeputY-Speaker, Sir, I rjse 
to support the supplementary demand for 
&rant in respect of Railways. First of all, 
I woUld like to place befor the bon. 

Minister two to three demands about 
Haryana, particularly Sonepat, which is my 
constituency. 

The Members~ who spoke beCore me, 
have made a reference about Shri Scindia 
and ·have said that a number of develop-
ment works are undertaken in the State to 
which the Minister of Railways belongs, but 
I do not agree with their views. I come 
from Haryana. If you go through the 
supplementary budget, you wiH find that a 
very small amount has been provided in it 
for Haryana. The railway line passing 
through Sonepat devides the city into two 
parts. The population of the town is 
about one lakh People of Haryana and 
Punjab come to Delhi via Sonepat. A large 
number of trians pass through it as a result 
of which the railway crossing remains closed 
for as much as 12 hours which results in 
accident and causes gre~t inconvenience to 
the people. If you go through the budget~ 

you will find that provision has been made 
to' construct an over bridge at the level 
crossing lying on Gwalior-lhansi section. As 
per the report, that level crossing remains 
cJosed for 7 hours out of 24 hours, but the 
level crossing, to which I referred, remains 
closed for 12 hours. out of 24 hours. I, 
therefore, request that an overbridge may be 
constructed al a place towards north of 
Sonepat where there is the third under-
bridge. Presently, this is near Ma]aviya 
Shiksha S'ldan. This demand is "ery old. I 
strongly appeal to the hone Minister to pay 
attention towards construction of tbis 
bridge. 

In addition, I would like to point out 
that a large number of commuter, travel 
between Delhi and Sonepat daily. I, tbere-
fore, request you that the Railway lines 
betw cen Son epat and Delhi and Delhi-
Rohtak may be electrified so that more 
trains can be run for convenience of people. 
You are fully aw~re that only that country 
develops where there are adequate means of 
transport. I feel that population pressure 
on Delhi is increasing due to inadequate 
means of transport. If transport facilities 
are increased, this pressure can be reduced 
and people can settle in the towns adjacent 
to Delhi. 

Besides, I would also like to point out 
that Government bas not so far set up any .. 
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factory at Sonepat. Proposals were made 
to set up some factories there and survey 
was also conducted, but no action has so 
far been taken in this direction. Recently, 
Government has decided to set up a coach 
factory in Punjab.' I have no objection to 
it, but Government should keep Sonepat 
also in mind in this respect. I submit that 
provision may be made for setting up some 
other factory by the Railway Department at 
Sonepat. 

I would also like to point out that there 
is no manned level crossing on the Rohtak-
Gohana Railway line due to which a large 
number of accidents take place there. An 
accident involving a three-wheeler took 
place at the railway crossing between Jasab. 
and Kahalii just 4 or 5 days before the 
Parliament elections in which 5 persons were 
killed on the spot. A large number of 
accidents take place there every year. In 

, repJy to a letter written by me to the hone 
Minister, I was told· that the number of 
persons, who pass from ther:, is quite small 
Bu t I would like to say that thousands of 
persons pass through that place daily and 
accident~ take place in the abs;;nce of a 
manned level crossing. 

I have already made a reference about 
electrification. 1 want to say that the 
Railways should set up their own power 
plant in Haryana where there is acute short-
ale of power so that railway lines can be 
electrified there. It will benefit the public 
as wen as the Railway Department. I would 
say only this much that special attention 
may be paid to D1Y proposals particularly 
about construction of an overbridge and 
electrification of railway lines. An amount 

.of Rs. 60 crores has been provided for 
electrification in this very supplementary 
budlct. This amount may be utilised for 
electrification of railway lines from Delhi to 
Sonepat and from l)elhi to RohLlk so that 
people can get benefit. 

With these words I support the supple-
mentary demands and thank you for giving 
me time to speak. 

[E".lisll] 

SHRlMATl BASAVA RAJESWRI 
"""Bellary): Mr. Deputy.Speaker, Sir,. I 

(Railways) 1985 .. 86 

tbank you for giving me this opportunity to 
participate .in the Debate. I thank the hone 
Minister for Transport Shri Bansi Lal ji and 
also Shri Madhavrao Scindia and his staff 
for ha~ing introduced the Hospet Banga lore 
Broad gauge night train wHich connects 
85-S6 Hyderabad Bangalore train at 
Guntakal. It waS:1 long-pending demand 
of the peop'e of that area. Because, Hospet 
is an area where lot of mining deposits are 
there. The mine owners were repeatedly 
requesting for the introduction of this train. 
But today, a s it stands, the timing is not 
suitable. The train leaves from Hospet at 
10 P.M. and arrives at Guntakal at 1 2 
Night. It has to halt for three hours to 
connect that Bangalore Hyderabad train 
which reqches Bangalore at 11-30. This 
time is not convenient to the public. I have 
been demanding the change of timing for a 
long time. Fortunately I have received a 
letter from the hon. Minister that instruc-
tions have been given to change the timings 
of 85-86 Hyderlbad-Bangalore Express 
from 1-12-85. We are satisfied to hear 
about the change. I hope immediate action 
will be taken to change the timing so as to 
reach Bangalore by 8- 30 in the morning. 
Becaus"!, by reaching Ban'galore at ) 2 
O· clock nothing will be served. I am very 
much doubtful whether there will be 
sufficient tr~ ffic if the same timings arc 
continued. I hope that the hone Minister 
will consider the matter and see that the 
timings are changed irnmedia tely. 

Ooce again I request that a separate 
train may be introduced from Hospet to 
Bangalore. There is a lot to be done in 
this area because the infrastructures have 
not be~n pruvided like flyover etc, and this 
caused a lot of inconvenieflce. So I reqeust 
the Minister to introduce a separate train 
and it should be called 'Hampi Express' 
because this connects the great Vijayanagar 
empire which is known for its prosperous 
dynasty. 

Secondly, a survey was made to conn~ct 
this Kottur-Harihar link in the year 1962. 
The estimate was prepared for times. 
SubsequentlY, on the request made by ~hc 
public of that area, in the year 1 ~ 80 the 
final est' mate was prepared for Rs. 8 crores 
to link this Kottur·Harih~u line, and this 
connects .the most interior parts of 
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Karnataka and also the area cOftsisting of 
Kudligi, Hadagali, Hagaribommanahalli, 
Harapanahal1i, Hospet and parts of Harihar 
taluk which are chronicallY drought affected 
areas of\ Karnataka. I have been told that 
a lot cf dismantled material is lying with 
Hubli Division at the time of conversion of 
metre guage to bro'ld guage from Dharma-
varam to Bangalore. This can be used for 
the construction of this link line and it will 
reduce the cost by 50 per cent. If the 
line is constructed, it wuuld certainly give 
employment for the people there and so, 
the construction of this link may be taken 
up during this year itself. I hope that the 
hon. Minister will look into the matter and 
try to see that the longstanding demand of 
that area is fulfilled. 

The construction of Chitradurg-Ra'idurg 
] inc h:ls b:!en already started and a huge 
amount of Rs, 1 to Rs. 2 crores has already 
been spent for this Hne and if you do not 
provide sufficient amount during this year 
and if you do not continue the work, I 
think that the infrastructure which we have 
already built may disappear after some time 
Th'ercfore, suffici~nt amount should be pro-
vided for thi" Chitradurg-Raidurg line. 

&0 also the conversion of Mirage-
Bangalore metre guage line into broad 
gu'\ge line is pending for a long time. This 
is the longstanding demand of that area. 
I hope the hone Minister will look into the 
matter and take carly action on this .. 

[ Translation] 

*SHRI A. J. V. B. MAHESWARA 
RAO (AmalapUf(lm) : Mr. Deputy-Speaker, 
Sir, thank you very much for giving me 
th~ opportunity to spc·lk. Now through 
this supplementary Demand, the Rlys. ar.! 
g~"'ing to get another 433 c;ores of rupees 
for sending under various heads and 
especially for constructmg more and more 
stations. It is better to improve the 
present Railw.:1Y Stations instc~!d of going 
for new onc~. There are no amenities 
available for passengers at present in our 
stations. There are many such stations in 
the country where passengers have no place 

-----------
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to sit and wait. There are no toilet 
facilities. So before going for more and 
more new stations, it is better to improve 
the existing ones. We should concentrate 
on providing facilities to the passengers in 

. our railway stations. Not to speak of 
minor and small stations on the way side, 
but even the majof stations do Dot have 
even the minimum facilities. Just to cite 
an example, Vijayawada in Andbra Pradesh 
is one of the biggest junctions in the coun-
try. But even then the facilities available 
fOf the passengers are very poor. There 
are no waiting rooms not even enough 
place! to wait. It has become very congested 
and needs lot of improvement. There are 
no rooms available there for the people who 
want to stay there for a couple of days. So 
I request the Hon. Minister to take interest 
in developing the Vijayawada station. 

Sir, repeated requests hav~ been made 
to electrify the Vijayawada-Waltais line. 
Many representations have been made by 
the people, Yet no action has been taken 
so far to el ectrify this lin~. 

Sir, at present there is only one train, 
namely, Godavari Express which runs from 
Waltair to HYdecabad. Now it is being run 
with 21 bogies hau1ed by 2 engines. It was 
thought that by running more bogies, more 
passengers can be accommodated. But, 
that has not proved to be beneficial. Instead 
two separate trains can be run with the 
help of these two engines so that more and 

, more people can travel in them. Two trains 
instead of one will serve the needs of the 
people. 

Sir, the reservation quota available at 
Rajamandry for the passengers who want 
to go to Madras and Bangalore is very 
less. The present quota of berths availabJe 
four berths. I request the Hon. Minister 
to increase the quota for these destinalions 
at Rajam~ndry. Many people travel from 
RajamandrY '0 Madras every day Business-
men and others from East and West 
Godavari districts take train at Rapmandry 
for going to Madras. Since the number of 
berths available at Rajamandry is very 
much limited, these people are facing many 

*The speech was originally delivered in Tclugu. 
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difficulties. Hence I fervently appeal to 
the Hon. Minister to increase the reserva-
tion Quota at Rajamandry. I a]so request 
to increase reservation quota at Tadepalli 
gudam. 

When compared with Northern Railways 
Air Conditioned Coaches attached to the 
South bound trains are very less. I request 
the Hon. Minister to look into this matter 
and remove the disparity. 

Kakinada is the district Headquarter of 
East Godavari. But it is most unfortunate 
to note that it has no correction with the 
main line. Right from the days of British 
the position be linked with the main line 
and it will enable people to go to Waltair 
and HYderabad. 

Sir, there was a line in operation before 
Second World War between Kakinada and 
Kotipallim and it was discontinued later. 
If tbis line is restored it will enable the 
people in this area to go to Amaiapui"am 
via Narasapur. It will also help in the 
transport of goods to Madras. So I request 
the Hon. Minister to take steps to -lay 
these lines as early as possible. 

Sir, the quality of the food packets 
which are being served in the trains is very 
poor. Every item get nlixed up and it will 
be very difficult to eat. The catering services 
are verY poor in our trains and 1 had 
addressed a letter to the Hon. Minister in 
t}lis regard. But I am surprised at the 
t c;I'ly that he had given to my letter. He 
mentioned that people infact have apprecia-
ted the quality of the food stuff. I am 
soITY to say that the fact is something 
different. 

Finally I request the Hon. Minister to 
allot more wagons to traders. I had already 
request:d bim once to allot more wagons to 
traders. Traders are facing many difficulties 
and suffering loss as their goods are gettiOI 
spoiled due to rai:ls. Hence I ~ake this 
opportunity, once again to request the Hon. 
Minister" to aHot more wago~s to traders in 
my area. 

"·Not recorded. 
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Sir, thanking you for glvmg me the 
opportuni ty, I conclude my speech. 

[English] 

MR. DEPUTY-SPEAKER Prof. 
Saifuddin soz. Three minutes. 

PROF. SAIFUDDIN SOZ (Baramulla) : 
Mr. Deputy-Spe;lker, Sir, I am grateful to 
you that you have loved me for a couple of 
minutes 

MR. DEPUTY.SPEAKER: Only 
three minutes. The Minister should get the 
time to reply. 

PROF. SAIFUDDIN SOZ: There is 
a lot that can be said about the Railway 
Department. I had expected that Mr. 
Scindia would I.espond to the situation. I 
anl yet to see him responding. I will raise 
those things in the debate that wiJl come in 
the future. In the meanwhile, I will raise 
only two points. 

So far as the railway constrrction in 
J'lmmu aDd Kashmir is concerned, Mr. 
Bansi Lal and before that even the then 
Railway Minister, Mr. Ghani Khan 
Choudhury told me about that. Even 
after the survey has been done from 
Kosigond to BaramuUa, they said, hWe 
have no money". There was contraint of 
fund. But the General Manager of the 
Railway Department goes to Srinagar -. 
and holds a Press Conference. I was already 
in touch with the Ministry on different 
matters. He dO;5 not call me and in that 
conference, be says, "We are examining 
very shortly the feasibility of opening that 
railway". I took up the matter with the 
MinistrY. Was he within his rights to hold 
a Press conference and make an announce-
ment 1 

MR. 
not know. 
mentioned. 

DEPUTY-SPEAKER: We do 
No individual name should be 

PROF. SAIFUDDIN SO! : A minute 
more. Then, Sir, as a member of lhe 
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llailway Users' Consultative Committee, I 
was told that 1 should help the Ministry in 
finding out sonlebody or some Institutuion 
for managing the outlet for booking passen-
ger tickets and carge. I would not recom-
mend a friend of mine but I raised the 
issue with· the Chamber of Commerce in 
Jammu and Kashmir. They found some 
retired Army officer whose name was to be 
recommended. I took up the matter with 
the Ministry and informed them that at 
present the concern in Srinagar owed 2 S 
lakhs of rupees to the Ministry-that ** 

MR. DEPUTY-SPEAKER: No, That 
name win not go on record. That allegation 
cannot go on record. 

PROF. 
they not 
situation 7 

SAIFUDDIN SOZ: Why did 
infornl me of the present 
What is the present position? 

THE MINISTER OF STATE IN THE 
DEPARTMENf OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): I will answer 
it. 

PROF. SAIFUDDIN SOZ : 1 rec;eived 
a letter from you. I am beholder to you 
that you have responded. I took up the 
matter with you. I have rece1ved a commu-
nication from the Railway Department. I 
am a Member of Parliament from that 
area. When he goes there; he does not 
invite me at the conference. You said, 
"You are looking into it". After that, 
one and a half months have elapsed. Some 
People are not allowing you to respond to 
the situation that is brought to your notice. 
I have great hope with you being a young-
man and a dynamic Minister. But no 
official should catch YOl;lT leg and not allow 
yOU to respond to the aspirations of the 
people. That •• owed Rs 25 lakhs to 
the Railway Department. That is the 
p~int. 

SHRI MADHAVRAO SCINDIA: I 
would like to thank all the Members through 
yOU, Mr. Deputy-Speaker ... (Interruption). 

MR. DEPUTY - SPEAKER: Please, 
order. Many Members spoke but, you 
listen to the Minister's reply. 

SHRI M.MlHAVRAO SCINDIA : For 
the very constructive and interesting dis-
cussion that took place, during the discussion 
the Demands for Supplementary Grants. 

I am also glad that the entire House 
has supported the nationalisation of the 
Futwah-Islampur railway and on~y two points 
were raised which I will answer, when I reply 
to each Member individually. But apart 
from that-there wer ~ also points of caution 
- I would say, everyone has welcomed 
this. I thank the House for the support 
that they have given for this nationalisation. 

I am sure, after two day's debate, the 
hon. Members understand the enormity of 
the task that the railway family is per-
forming. As Mr. Daga said this is the 
second largest system in the world under 
a single managem~nt, a net-work which 
criss-crosses the Indian sub-continent and 
~xtends to 61.000 km. The railwaY 
family consists of 1.7 million people which 
is almost equivalent to the population of 
Jamaica or Panama. We run 11,000 trains, 
manage 1,000 stations and the amount of 
kilometrage that our trains do daily is equi-
valent to girdling the globe J 5 times. This 
is the exercise that we are inveIved in and 
we are doing our best to put the system on 
to the rails, on to the tracks, so to speak. 
There may be certain lapses but in the 
context of the vast exercise, I am sure the 
Members will bear with us and 1 am sure 
that the honesty of our intentions and the 
determination and purpose, under Mr. 
Bansilal, we are trying to impart to the 
railway ministrY, wilJ be understood by the 
hone Members. 

MR. DEPUTY.SPEAKER Any Our main asse~ 1 would like to say 
allepation will not go on record. in most categorical terms, unequivocal 

**Not recorded. 
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terms, is the splendid talent of human 
resources that 'lre there in the Indian 
railways -the entire railway family, right 
from the officers, the staff, all tbose who 
worke in inaccessible places. 

These people do not know where to 
send their children, if there is some educa-
tional facilities required; they do not know 
where their next medical facilities would 
come from. In such inaccessible places, 
I myself had a few hours after, a tour pro-
gramme. There happened to be a helicopter 
at my disposal for the_ tour programme and 
I took advantage of those two-three hours 
in the month of June, to take the helicopter 
and make some surprise visits in out of the 
way places. In fact, I would land in the 
police li"les, pick up a police jeep-I must 
say, quite a few policemen had to be woken 
up it was 45 degrees heat in the afternoon-
take the police jeep and go to the stations. 
I was amazed, surprised and it was a matter 
of gratification to me to find how the 
Station Masters, specially posted in out of 
the way places -when a helicopter lands, 
of course, the entire village comes-were 
being treated. The villagers in all the five 
stations that I went to showed tremendous 
appreciation and treated the Station Master 
almost like a God. They said that he was 
helping with drinking water" helping with 
other facilities. This is the sort of dedication 
that is being displayed by our staff, by and 
large. Of course, in every organisation, 
there are bound to be lapses. There are 
~und to be some black-sheep and we are 
doing our best to identify those black-sheep 
and take swiftest possible action whenever 
any example of lapse comes to our notice. 
But, i.n tllo~e few examples which, I 
would say, are in a minority considerina the 
large . exercise, let us not lose silht 
of the fact that there are thousands 
and lakhs of employees who are doing 
their best for the Indian Railways, and I 
think, a word of appreciation for tbose 
workers, for those staff members, must be 
made in my reply and in this House. 

A lot of hon. Members, during the 
debate, showed a verY deep nnderatanding 
of our financial problems. Sbri Basudcb 

Acharia and many other hone Members 
from the Opposition and many han. Mem-
bers from the Congress side also, including 
Shri Mool Chand Oaga, all spoke about 
more allocations to the Railways. So, 
there is a resource constraint. It is true 
that, initially, we were allocated Rs. 1,6S0 
crores as our Annual Plan outlay which wa~ 
the same as that in the last year but which 
in real terms will, of course, be much less. 
But keeping in mind the resource constraint 
we value greatly, the support that the Prime 
Minister has given, the appreciation that he 
has expressed by giving us a further alloc~ 
tion of Rs. 400 crores. But whatever the 
Railways get will never be enough because 
what we desire is so much more. But in 
the context of tbe resource constraint, I 
think, a Jot has been done, and for that, I 
am extremely gratefu l. 

Because of this shortage of finances, we 
have to prioritise the items that we would 
like to take up first. Many times in the 
debates - and it is but natural - the 
hone Members of Parliament lay a great 
stress only on the passenger aspect. This 
is but natural. I also represent 1.5 tnillion 
people just like my hon. co lleagues. 
Naturally there is . pressure from the local 
areas, and that is because passenger 
carriage is directly connected with railway 
working in the public mind. That is why, 
the stress is on passenger carriage. But I 
would like to tell my bon. colleagues who 
have such a deep understanding of the 
nation's economy, who have such a deep 
understanding of the working of the Railway 
that we cannot afford to lose sight of the 
other task which is of a very v·ital nature 
and which the Railways perform, and that 
is, carriage of railway freight. There has 
to be a judicious blend between the two. 
Because if the Railway somehow do not 
meet the targets in freight movement, the 
effects on the economy will be disastrous. 
I am sure that Members of Parliament 
understand that there is a shortage of line 
capacity. Many times people feel ~ why 
can't a passenger train be run when there is 
no particular paMenger train or express train 
goin, in between? But there is a time when 
that path is used for freight carriage. The,re-
fore, the frei &Itt angle, which Mr. Ram Singh 
Yadav hilblishted yesteniay, must not be 
lost siabt of. We do carry almost 70 pee 
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cent of an the goods carried on the Indian and than I will seek their induligence, I 
transport system... win seek their patience and I will seek 

SHRI BASUDEB ACHARIA: Except 
tea. 

SHRI MADHA VRAO SCINDIA: 
The share of iron ore carried is 9 S per cent 
fertiliser 95 per cent, co::l 76 per cent, 
cement 52 per cent, foodgrains 15 per cent 
POL 49 per cent - all these are vere 
essenth.l commodities. 

SHill BASUDEB ACHARIA: What 
about tea? 

SHRI MADHAVRAO SCINDIA: We 
are carrying some t ea. A lot of tea is 
also carried by road. But tea is very much 
in our mind. 

• 
It win not be an exaggeration to say 

that the Indian Railways are the wheels of 
the Indian economy, and, as I said, within 
the resources allocated we have to give 
weightage to both the interests, passenger 
and freight. I know that it is easy for one 
to become popular by acceding to a parti-
cular halt of a passenger train or to 
run a passenger train in a particular sector, 
but both of us, Shri Bansi Lal and myself, 
firmly believe that the short term popularity 
of a Minister is meaningless if it is achieved 
at the expense of the long term interest of 
the system. That is why certain priorities 
have been made which I will talk about a 
little later. 

Sir the annual plan aHocation this year 
has b~en increased to Rs. 2050 crores. 
The items of priority in our scheme of 
things rolling stock, track renewal, electrifi-
cation and workshop modernisation. This 
is so as to increase the efficiency of u tilisll-
tion. It is a " fact that new lines ·are not 
being given the priority because of the 
shortage or funds. There is no point in 
expanding a system rapidly if you cannot 
handle the system as it eJtists today. There-
fore, it is a fact that a very small alloca-
tion has been given. Wheress last year 
Rs. 114 crores had been allocated for 
new lines, this year only Rs. 69 crores 
have been allocated. 

I want to put the correct picture in 
front of the Hon. Members of Parliament 

their understanding. ' 

This year, the cost of on-going projects 
for new lines is Rs. 1500 crores and the 
allocation as is envisaged in the full five 
year period for new lines is only Rs. 350 
crores. This is unfortunate. If we had 
mQre money, would have spent certain!y 
more. But in the priorities we h'lve felt 
that a matter which affects the freight 
carriage, something which affects accidents, 
are the items on which we should concen-
trate Therefore, rolling stock has been 
given as much as-out of Rs. 2050 crores 
33% of the entire allocation-Similarly 
in the case of track renewal which is so 
important, 20000 kms. of backlog we are 
facing. If we want to clear this backlog 
in 10 years, it will mean that we will have 
to renew 4200 kms. of track every year, 
because every year 2300 kms. are added 

. for renewal. Therefore, it is very impor-
tant that track renewal is taken in hand 
because it affects the punctuality, it affects 
the movement and speeds of trains and 
above all, it affect the safety. Therefore, 
we have given as much as 25% of the' 
entire allocation to track renewal. 

We would like to give more. But we 
can still not nleet that 4200 km. target jn 
this 2 S % But that is the maximum that we 
can eke out So, 3 S% has been given to 
the rolling stock, 2 S % to the track 
renewal. For electrification also ceItain 
priorities have been made, diagonal and 
quadrilateral. 

We are pushing ahead with electrifica-
tion work and we have allocated 10% of 
the total allocation to electrification and 
5 % to workshop mod ern isa tion. 

In fact, out of the extra" Rs. 400 crores 
allocated, rolling stock has got 45 ex- . We 
know the probelms that are taking place in 
West Bengal. There is a capacity to 
manufacture 26000 wagons. We have to 
keep the interest of the labour who are 
employed there also in mind. Therefore, 
the moment we got more money ~ as much 
as 45 Yo was allocated to the rolling stock. 
So, we are doing our best to see that 
these priority items ba ve . -been covered. 
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Even out of the Rs 40.0. crores, track 
-renewal gets 20.%, electrification 15%, 
workshop modernisation 8%. So all the 
priority items only had been accommodated 
in the extra allocation oof Rs. 40.0. crores 
and no money has been specially, out of 
the way, allocated to any Railway 
Minister's or Transport Minister"s consti-
tuency. 1 can assure You that every rupee as 
more or tess gone into this. 

1 have already talked about track 
renewals We had a budget target of 
30.0.0. kms. during this year in 1985-86, 
our target starting on 1 st 0 f April was 
30.0.0. kms. But 1 am not satisfied. I 
have raised that target to 350.0. kms. We 
will ,do our best to see that we achieve 
that target. There are some problems. 
We face a few problems from the rails 
supply frOln Bhilai and some items of 
sleepers from Durgapur. But we will sort 
out those problems. They are also doing 
thdr best to assist us In this context 
I would just like to point out one thing. 
This b.lcklog ha~ occurred because of the 
long neglect of the aspect of track ren ewaJ. 
In 1977-78, a total of Rs. 41 crores only, 
which is 9.7% of the total allocation; was 
allotted for track renewal. In 1980.-81 
it became Rs. 10.9 crores which was 11.2 % 
and now it is Rs. 50. 5 erores which is 25% 
I just wanted W point out this fact. 

As the hone Members already know, we 
are placing an order for an extra 70. 00 
wagons and the total will be 12500 wagons. 
We would n"ive liked to order for 150.00. 
wagons and we are hoping next year we 
can place an order for 1 500.0. wagons 
because we have a tremendous requirement 
for wagons. We will require about 
96,0.0.0. wagona in the five year period. 
Because the allocation was required aOt 
this part icular point of time, there is only 
that much that the wagon manufactures 
can do, but next year Ne want to step it up. 

Then, Sir, signals and tele-communica-
, tions is an extremely important aspect of 
railway working. In this also we have 
allocated fUDOS, Dot only have we allocated 
funds but we want to go into modern 
techniques of signals and tele-communica-

tions. We are just for our own experience-
instead of importing technology wholesale, 
we want to see if the techno logy can be 
developed by using it on our own rajlway 
importing some technology for a line 
between Churcbgate and Borivli where we 
win try out the new fibre optic technique 
which is the 1atest technique and which I 
would like to see ultimately on the Indian 
Railways. But we would like to see what 
our experience is from the fibre optic 
technique. 

As far as other aspects of the railway 
working are concerned, I would like to in-
form the hone Members because some hon. 
Members •••••• 

PROF. N. G. RANGA (Ountur) : 
What about expansion of railway network 
in the North-east Frontier, in the tribal 
areas 'I 

SHRI MADHA VRAO SCINDIA: I 
have got a lot to deal with. I think I will 
come to th~t. 

Some hon, Members talked about the 
efficiency of the utilisation of capacity-
track capa~ity, rolling stock, etc. I would 
just like to point out a few figures. We 
have been concentrat!ng so much on utilisa-
tion of electric locomotives, diesel locomo-
t\ve and our entire rolling stock. J would 
like to inform the hone Members about 
the percentage of ineffectives. In Electric 
Locos in 1982-83 it was 23 % and in 
1984 also it was 23 % and it has come 
down sharply to the latest November figure 
of 20..6 %. Similarly in the DC locos it 
has come down from 30. % last year to 
24 % this year. So this aspect is not being 
lost sight of. Similarly. in diesel locomo-
tives it was 13.12% in 1984-85 and in 
1985·86 upto October it is 12.39%: These 
may be sma 11 percentages but when 
translated into real terms they make a very 
great impact. 

As far as our production units are 
concerned, we have tried to see that they 
stick to their targets. In Chittaranjan 
Locomotive Works-we want to aive more 
work to them and we want to pJace more 
orders because elcctrification Icts priority .. 
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the CLW ptoduced durio, the period April 
to October 1984-34 locos and April to 
October 1985 -41 locomotives. Similarly, 

_ DLW production has gone up in the S3mc 
. period. From 63 lase year it has gone up 

to 68 diesel locomotives this year and ICF 
production has gone up from 489 to 494 
because it IS working to full capacity. 

Tremendous improvement has taken 
piace in the Wheel and Axle Plant. The 
turn-out was 1188 last Year and the target 
this Year_was 9250 and next year we will 
produce hopefully 23,000 wheel sets in 
the plant. The World Bank appraisal was 
that we would reach this figure in four 
years and when we reach 23000 sets next 
year, we would have done it in 2 J 12 years. 
So, there has been an improvement in the 
production units also. 

As far as our loading targets are con-
cerned, I am happy to inform the House 
that our loading target this year was 250 
million tonnes for the full financial year. 
Last year we could achieve 237 million 
tonnes. The increased quota given by the 
Planning Commission W~lS 13 DliUion tonnes. 
NormallY, the increase is about 6·8 million 
tonnes but this year it \\'as fixed at 13 
million tonnes. Although we have a 
diminished fleet in number of wagons and 
also a marginally diminished fleet in number 
of locomotives yet we had to d:> 13 million 
tonneb more this year than last year. I am 
happy to inform the House that in seven 
months we have achieyed 12 66 million 
tonnes out of those 13 million tonnes. So, 
the quota given to us for the full year has 
been almost achieved and we arc confident 
to go substantiallY above the target. 

As far as actual comlnodilics carried is 
concerned, I am also happy to inform the 
House that carriage of coal has gone up by 
-10 per cent. Shr. Janga Reddy was mis-
informed when he said that s('me power 
houses ha\ e been closed due to non-supply 
of ooal. This is not a fact. No power 
house was closed down because the Rail-
ways did not supply coal. The carriage of 
sugar has gone up by over 100 per cen t; 
cement 2.3 per cent, steel 8 per cent and 
foodgrains have sone up by about 11 per 
~~nt. 

In pursuance of our objective of 
modernisation we are phasing ou t steam 
locomotives as soon as we can. Normally 
they would have been phased out by 2013 
AD. We have altered the target and we 
want to phase our the steam locomotives 
by 2000 AD. In the six months this year 
Period the ICD containers have gone up 
from 4511 to 9693 as compared to the 
corresponding period last Year. We are 
Jooking arround for a number of spots 
where leD container depots could be 
opened. I have already talked about our 
production units. We have also decided to 
10 in for expansion in the CLW work capa-
city. Today we are producing 60 locomo-
tives. We hope to produce 70 locomotives 
next year eventualJy working up to 100 
locomotive. This is our aim. Our electri-
fication programme needs about SOo 
locomotiVes in five years' period and we 
have to make up the ~hortfall through these 
measures. 

I would like to come now to safety. 
Safety is an aspect which exercises our mind 
greatly and I cannot tell you the anguish 
and pain that right from Minister level down-
wards the railway fami ly feels when these 
tragedies occur, especially when they could 
have been 3 voided. Certain safety drives 
have been carried out. Safety groups have 
been formed and seminars on safety take 
pJace so that there is involvement from the 
lowest level as weI]. The smallest member 
of the staff should feel part of the exercise. 
I am glad to say that though in the initial 
part of the year-it is also understandable 
beca use the measures to take effect take 
some time - there was a Dlargina) increase 
as far as accidents were concerned but I am 
glad to say that in the period 1 st April to 
November, that is, eight months the number 
of accidents has gone down. The number 
of accidents attributable to railway staff 
has also marginally diminished But I am 
not satisfied with the diminishing rate and 
we will all be concentrating on it. But the 
fact is that it has mariginally diminished 
and the total number. of accidents has gone 
down. What is WOrrYing us is the rise in 
accidents at the railway crossings. It is 
really exercising our mind and in fact I have 
to inform the House that last night also 
there was an accident in which six people 
died in the Gorakbpur area and three were 
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injured and they are in hospital. So, it is 
something \\·hich is wonyir..g us tremend-
ously because accidents at the level 
crossings have gone up. We have got in 
mind the question of level crossings. Our 
country is vast and the railway track is also 
very vast. There are about 31,00 ° railway 
crossings in the country of which only 
1 S.OOO are manned. It is very expensive 
to man them. We are trying to-see that 
about 300 to 400 at least are manned a 
year. We are increasing our staff in that. 
I would like to point out that though the 
figures have improved, we are very much 
exercised about the increase in level crossing 
accidents and that is an item for which we 
have to give special attention. I would 
now like to come to punctuality. 

SHRI AJA Y MUSHRAN: Would the 
hon. Minister like to cover the security 
aspect of men and materials moved by the 
rl\ilways'l 

SHRI MADHA VRAO SCINDIA: I 
would like to cover it. Now, I come to 
punctuality. I was personaJIy monitoring 
about 60 trains. They were running chroni-
eal1y late. They were running in time only 
25% of the time. But that has gone up to 
60 % to 70 %. There are some trains 
which are causing worries. Mr. Amar 
Iloypradhan was referring to some trains. 
We are racking our mind to improve the 
Tinsukhia and A.ssam Mails. 

SHRI AMAR ROYPRADHAN: The 
railway line between MaIda and New 
Cooch-Behar should be doubled. 

SHRl MADHAVRAO SCINDIA I 
would like to mention here that subjects 
like track renewal, electrification, etc. 
where engineering work is involved cause 
delays. Some delays are also caused by people 
Tho railways beirg the favourite whipping 
boy of the public, whenever they want to 
demonstrate. they say "Jet us go to the 
Railway station to demonstrate". These 
are the problems so far al the demonstra. 
tiODS are concerned. We are facina a lot 
of problems on the Eastern Railway, on the 
Northern Railway and in a part of the 

Central R.ailway as far as chain pulling and 
hose-pipe disconnections are concemd. I 
would be grateful if I get help and 
cooperation from the hone Members and 
create a feeling of responsibility for the 
railways and their properties and also 
among the peopl e who use the trains 
because a lot of inconvenience is caused to 
them. 

The total number of alarm chain 
pulling between January and August, was 
1,32,888. Out of these, 22,000 were 
in Bihar, 21 ,000 w~re jn Madhya Pradesh, 
and 39,000 in Uttar Pradesh. Now, these 
are the three Stat..!s having a large number 
of chain pullings. Similarly, I would ]ike 
to mention the problem of hose-pipe 
disconnection. It is also a very major 
problem. We have increased the fines and 
penalties. But I think a little more public 
awakening is necessary and their cooperation 
is also necessary here. The total number 
of hose-pipe disconnection during the same 
period, that is, January-August, was 46,149. 
Out of this, 20,540. were on the Eastern 
RailwaYs and 23,558 were on Northern 
Railways. As far as States are concerned, 
out of 46,000, UP had 25,000 and Bihar 
had 10,000. 

AN HON. MEMBER 
Southern Railway 'I 

What about 

SHRI MADHAVRAO SCINDIA: 
Southern Railway has an exceJlent record. 

{Trans/at ion] 

SHRI BALKAVI BAIRAGI (Mandsaur): 
You have given statistics in resp~ct of 
Madhya Pradeih, Please give the same in 
respect of Haryana also as to what is the 
position there. 

SHRI MADHAVRAO SCINDIA: 
Hacyana is also there but I do not have 
statistics in respect of Haryana at present. 

[English] 

In the drive against tickeUess travel, 
during the period Aprillo September, 1985, 
30 per cent more checks were conducted 
than for the same period the year before~ 
and one lakhs fifty five thousand check 
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were conducted. The number of persons 
detected were twenty-four lakhs during the 
period April to September, 1985. This is 
up by 14 per cent and the railway dues 
realised w~re 20 per cent more than last 
year, which amounted to Rs. 5.11 crores. 

Before going on to passenger amenities 
and other aspects, I would like to very 
briefly touch on a few indices of efficiency 
which p~rtain to the railway systenl. The 
best yardstick for utilisation of wagon.:; and 
locomotives etc. is the yardstick called net 
tonne kilometers per wagon day. This has 
shown a phenomenal increase. It bas gone 
up from 1074 in six months last year to 
1188 which is an all time record. Similarly, 
the nct tonne kilometers has gone up from 
80 billion last year in the six months this 
year to 91 billion not tonne kilometers. 

Now, I would like to go into sonle of 
the few aspects of the passenger side which 
we are cont!mplating. Before that, I would 
like to say that we have also on northern 
railway conducted certain experiments with 
regard to the haulage of 9000 tonne heavy 
haul trains.. So far train load is 4500 
tonnes. We want to double it, because this 
will increase' our output, and track utiliza-
tion. I am glad to inform the Hou~e that, 
by and large, these experiments for the 
9000 tonne heavy haul trains have been 
successful in spite of the fact that we have 
not yet imported the loco trawl, which is 
the system which is put on. For pulling 
the 9000 tonne train, there have to be 
three diesel locomotives and to synchronise 
those three locomotives. there has to be a 
system, ~o that an order given in the first 
locomotive is immediatelY responded to in 
the second and third locomotive. This 
system has been ordered and it is being 
brought in. 1 think, we have ordered, if I 
am not mistaken, two sets of system for 
experimentation, but before the import of 
that, as a' temporary measure, we have 
alreadY conducted experirnents and they 
have been fairlY successful. 

There was some talk about pa~senger 
amenities. We do realise that there are a 
lot of complaints specially in the matter of 
reservation about corruPtion. Fully realising 
this, we ate doing our best to see how much 
we can elimi~ate and how quickly we can 

eliminate that. To Itart with, we are going 
in for a computerised reservation programme 
at New Delhi station. It would be for all 
the 40-50 trains that ot"iginate from New 
Delhi. It should be applicable to them by 
end March, 1986. Later by the end of the 
year, Nizamuddin and Old Delhi would also 
be taken in t 0 this plan. We do not want 
to rush into something and find out later 
that it ends up in great chaos. We would 
like to implement it there first, then learn 
from it and implement it in Howrah, 
Bombay - and tdadras. That is what our 
plan is. This computerised reservation will 
help greatly as far as elimination of corrup-
tion is concerned. Of course, there are 
possibilities there also. It is not that it can 
be completely eliminated. But we are 
trying to narrow down the field as much as 
possible. Still somebodY can go and order 
so many tickets on some train and some. 
thing like that. Realising this lacuna, we 
have added another column to the compute-
rised programme so that the sex of the 
ticket purchaser-male or female, will also 
be in it and the age group win also be in it 
so that it becomes more and more difficult 
to resell the tickets to sombody else. 

As far as freight is concerned, we have 
a very big computerisation programme 
called the Oper~tion Information Service, 
which is a programme of Rs. 520 crores and 
initially it was going to be completed by 
1994-95 because it is such a vast system 
and in telecommunications lot of work 
needs to be done. I have tried to move the 
target down to 1 991. In other countries 
wherever it is employed, it has made'" an 
impact of 38 per cent improvement in 
efficiency in the railway freight movement. 
So, the OIS programme certainly has a 
priority in our mind. 

As far as catering is concerned, have 
again we have made a small be~innin8. 
Just like in the computerisation of resel va-
tions, I feel that here also we should 
hasten slowly because if we go too fast . ' then the qu~hty that we are trying to serve 
and the ways of serving the food may start 
dropping, and the whole object of this 
exercise that we want to bring out, will be 
totally lost. Therefore, we :are increasing 
it slowly and at present we are serving 
these casseroles in about 20 to 25 trains. 
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There have been some complaints. But 
our feedback in the fornls we have given 
out, is that between 80 to 85 per cent 
have welcomed it for different aspects for 
hygienic aspect because it is totally sea1ed 
and covered and also for the warmth of the 
food. We ordered special bot-cases (and 
this took about four months to perfect) so 
that about 48 casseroles can be carried on 
the trains. As I said earlier, there have 
been complaints only recently. Just a few 
days back, there was a complaint from 
some of the MPs from Hyderabad and we 
are looking into the complainta. I want to 
nip the problem in the bud itself because 
if we do not take strong action as far as 
this complaint is concerned, then the 
disease may start spreading. So I want to 
take strong action against the base kitchen 
which i'i involved in serving the food cold 
in the casseroles, so that it is nipped 
ir. the bud and people would understand 
the sort of importance that we are giving as 
far as passenger comforts and passenger 
amenities are concerned. 

PROF. SAIFUDDIN SOZ! The Rail-
way Users· Consultancy Committee shou1d 
meet more often. It meets only once in 
three months. 

SHRI MADHA VRAO SCINDIA : 
There are a number of problems that the 
people are facing ~s far as ticket refunds 
are concerned. ~o, we have reorganised 
tb~ entire system and very soon, within a 
month's time, the new system will start 
operating in which we have given much 
more powers to the station master.i so 
that people can get the refund for tickets 
not used as quickly as possible. 

SHRI RAM PYARE PANIKA It 
may be misused also. 

SRllI MADRA VRAO SCINDIA. : That 
aspect has always to be kept in mind. That 
is why I had given this job to the RITES 
which is our consu1 taney organisation. I 
had given them this job about five months 
alO. Normal1y, I set targets for every· 
thing, but for thi'i particular thing I have 
not set anY target because I wanted a 
very thorough study. There should be no 

(Railways) 1985-86 

mistake in it because it may have far 
reaching repercussions •.. Now they have 
produced a very comprehensive repor\. in 
three volumes and we are studying it. And 
slowly in phases we are bringing it on to . 
the railways. 

As far as . claims ":lre concerned, here 
also, I am very happy to inform the House 
that the number of claims pending for six 
months has come down from 17,000 in 
1.1.198S. to only 6,000 now, which is a 
62 percent improven1ent in the number of 
claims disposed of. Other passenger ameni-
ties like telephone enquiries, .increasing 
the number of telephones; C.C. T.V., 
public grievances booths in metropolitan 
ci ties, all these things we are paying atten-
tion to. The hone Members will be 
happy to note that another thing is taking 
on a very crash programme basis is to try 
and identify corrupt and inefficient Railway 
personnel and to weed their out expediti-
ously. There are review.; taken in certain 
age group.;. Normally those reviews 
tended to be more of formality. I have 
told them that it should be no longer remain 
a formality, very-very close look should be 
taken at the records of the officers and 
staff and if they are found wanting jn any 
way, they should be retired and weeded. 
out. I win also go on to the queries of 
all the individual Members. I have only 
15 minutes at my disposal. 

MR. DEPUTY-SPEAKER No, no, 
you have only 1 0 minute~ at my disposal. 

SHRI MADHA VRAO SCINDIA 
I have only 10 nlinutes at your disposal. 
I had answers to 'ill the ••.••• 

(Interruptions) 

MR. DEPUTY-SPEAKER Hon. 
~inister, individual things you can write 
and any general thing you can reply now. 
Please take your seat. Don't disturb him. 
Let him finish first •••••• 

(Interruptions) 

SHill MAOHAVRAO SCINDIA 
Shri laffar Sharief brought up the point of 
railway colonies. We have increased the 
allocation to Rs. 97.20 crores in 1985·86 
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from Rs. 90 crores in the previous year-
an increase of about 9 per cent. But I do 
realise that staff amenities and railway 
colonies are something which should 
receive the due importance because I have 
said that our greatest asset if; the human 
resources. We ,lave taken up rehabilita-
tion of bridges also. All the 2000 bridges 
that need rebuilding and reh'.1bilitation at 
the beginning of the Seventh Plan, we will 
be providing. 

( Interruptiolls) 

MR. DEPUTY·SPEAKER Why are 
you disturbing? lIe is answering every. 
one. 

SHRI MADHAVRAO SCINDIA : Mr. 
J affac Sharief brought up the nla\ter about 
Rail Vatri Niwas, About Rail Yatri Niwas, 

there is a misunderstanding. It is not 
a hoteL It is really an ~xtension scheme of 
the waiting rooms - retiring rooms at New 
Delhi Station and I feel that a lot of middle 
class and lower middle c1ass passengers 
come and they are held to ransom by 
transporters. They do not know where to 
find proper ~ccommodation. So we want 
to give cheapest and most simple facility ..• 

(Interruptions) 

MR. DEPUTY-SPEAKER: In exist. 
ing places. for months together, people 
go on staying, vacating and staying That 
is happening in all Stations. It is found 
in nlany places, the same person is staying 
and vacating and he will again come and 
occupy. 

SHRI MADHA VRAO SCINDIA : 
If you want. I can write to all the. indivi-
dual Members. 

MR. DEPUTY-SPEAKER: No, any 
general thing, you can answer. He will 
write to you individually. He is hav~ng 
a lot of things to say. That is why, I 
hpve asked the hon. Members to be very 
brief. Nobody was brief at that time. 
What can 1 do '1 

SHRI MADHA VRAO SCINDIA: 1 
wiIJ have to write to you, because I don't 
have any time because Private Members· 
Bill is there 

(Interruptions) 

MR. DEPUTY.SPEAKER; Any 
general thing you C:ln te1J. 

SHRI MADRA VRAO SCINDIA : 
Again I would like to thank the hone 
Members for most constructive debate. 
There was a lot of valuable support and 
there was also some, criticisms. most of 
which was constructive and we accept it 
in that spirit, if we don't hear criticism, 
how can be improve? So we thank the 
hon. Menlbers for having pointed out also 
out" lapses. I once again like to implore 

_ that bublic corporation is a must. It must 
be there. Somebody talked about auto-
matic warning system. In the auton13tic 
warning systenl a magnet is attached to the 
track and an other magnet js attached to 
the coach. Therefore, if the train passes 
or approaches the red sjgnals, automatically 
the brakes are applied and the driver has to 
make a conscious, effort to cut out and 
neutralise it. So, it is a very good thing. 
It was tried out in the Eastern RaiJway. 
The hot box detector was tried out also. 
We were very pleased. It was a tremen-
dous safety measure. Within one week . , 
they all dIsappeared fronl the tracks. They 
have an intrinsic value and were stolen. 
The same thing is being used, and we are 
trying it on the Bombay suburban railways, 
and it is working very satisfactorily. 

So, public cooperation is what is 
inlportant. Actually, this is the basis for 
the success of the entire governmental 
exercise. (I do not think den10cracy is a 
one way street. I interpret democracy as 
a partnership, a parternership between 
those who are elected, and those who 
elect them; .and there is a responsibility on 
both sides. That spirit of partnership, 
which I think the whole of India acknow-
ledges, is taking place, has taken roots 
under the 1 eadership of our Prime Minister 
Mr. Rajiv Gandhi. And if this point ts not 
lost sight of, there is nothing that can 
stop India from making progress. 

I would again like to thank you all. 1 
have noted in an the speeches an under-
current of understanding. It increases our 
confidence greatly when we receive this sort 
of a support. I have always maintained that 
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the Indian Railways are the living symbol of 
the unity and integrity· of our country. The 
nation is in the process of transforming 
itself into a modern, forward-looking 
society, a society which is dynamic yet 
retaining its essential cultural ethos. I 
think it is a tribute to the way of thinking 
of our Prime Minister that though deeply 
committed to Dlodernity, he like his 
respected mother, constantly ~nd consistently 
is putting empha4)is on the maintenance of 
India'~ cultural fdentity. And it is this 
cultural identitj which can impart to the 
nation the depth of character which is 
required to digest the full impact of the 
leap forward in science and techonology 
and yet retain a national balance of mind, 
a national identity. Material progress by 
itself can soon lead to a wayward direction 
in this nation. I think Indian Railways can 
truly epitomize modern technological pro-
gress and yet renlain an important symbol 
of national cultural unity and integration. 
We unite in our embrace, India both 
vertically and horizontally. 

The railway compartment recogn izes no 
religion, it recognizes no region, and no 
caste. In our trains travel people 
from the forzen peaks of the Himalayan in 
the north, to the waters of the Indian 
Ocean, from the desert of Rajasthan to the 
salubrious climate of the north-east. In our 
compartment, mix the Inlam and to purohit; 
in our compartment the priest and the 
Cranthi meet; and our carriage mingles 
these people of al] castes, momentarily 
making Indja, Tegore's ideal India where the 
world has not been broken up into fragments 
of narrow, domestic wans. 

We require your understanding! we 
require your patience, we require your 
cooperation; and we are confident that we 
will receive these in full measure. And 
building upon this confidence, we wilJ strive 
to make Indian Railways yet another -rndian 
::;uccess story. 

MR. 
question is : 

DEPUTY-SPEAKER: The 

"lhat the Bin to provide for the 
acquisition, in the public interest, of the 

undertakings of the Futwah-Islampur 
Light Railway Company Limi ted in 
relation to the Futwah·lslampur Light 
Railway Line and for nlatters connected 
therewith or incidental thereto, be taken 
in to consideration." 

The motion wos adopted. 

MR DEPUTY-SPEAKER: The 
House will now take up clause-by~clau8t: 
consideration of the Bill. The question is : 

"That Clauses 2 to 18 stand part 
of the Bill." 

The motion was adopted. 

Clauses 2 to 18 were added 10 the 
Bill. 

MR. 
question ;s : 

DEPUTY-SPEAKER The 

"That Clause I, Enactillg Fonnuia, 
Preamble and the Title stand part of 
the Bill." 

The motion was adopted 

Clause 1 ~ Enacting Formula, Preamble 
and the Title were added to the Bill. 

MR. DEPUTY-SPEAKER: Now, the 
Minister. 

SHRI MADHAVRAO SCINDIA I 
beg to move: 

"Th~t the Bill be passed. H 

MR. 
quest!on is : 

DEPUTY-SPEAKER 

"That the Bi 11 be passed. H 

The motion was adopted. 

The 

MR. DEPUTY-SPEAKER: I shaJl 
now put the SupplementarY Demand for 
Grant lRailways) for 198~-86 to vote .•• 

The question is : 

"That the respective supplementary 
sums not exceeding the amounts shown 
in tbe third column of the Order Paper 
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be granted to the President of India out 
of the Consolidated Fund of India to 
defray the charges that will come In 
course of pa~ ment during the year 
ending the 31 st day of March, 1 986, in 
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respect of the head of Demand entered 
in the second column thereof - Demand 
No. 16." 

The motion was adopted. 

Supplementary Demand for Grant (Railways), 1985·86 voted by Lok Sabha 

No. of Demand Name of Demand Amount of Demand 
for Grant voted by 
the House 

Rs. 
16 Assets-Acquisition, Construction 

and Replacemen t 
Other Expenditure 433,00,00,000 

APPROPRIATION (RAILWAYS) NO. S 
BILL, 1985* 

[English] 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Sir, I beg'to 
mo"e for leave to introduce a Bill to 
authorise payment and appropriation of 
certain further sums from and out of the 
Consolidated Fund of India for the services, 
of the financial year 1985-86 for the pur-
pOses of Railways. 

MR. DEPUTY-SPEAKER The 
question is : 

"That leave be granted to introduce 
a Bill to authorise paYlnent and appro-
priation of certain further SUfllS from 
and out of the Consolidated Fund of 
India for the services of the financial 
year 1985-86 for the purposes of 
Railways. " 

The"'motion was adopted. 

** 
SHRI MADHA VRAO SCINDIA: I 

introduce the Bill. 

I beg to move** 

"That the Bill to authorise payment 
and appropriation of certain further 
sums from and out of the Consolidated 
Fund of India for the services of the 
financial year 19~5-86 for the purposes 
of Railways, be taken into consi. 
deration. " 

MR. 
question is : 

DEPUTY-SPEAKER: The 

"That the Bill to authorise payment 
and appropria tion of certain further 
sums from and out of the Conslidated 
Fund of India for the services of the 
financial year 1985-86 for the purposes 
of Railways, be taken into cons ide-
ration:~ 

The Motion was adopted. 

MR. DEPUTY -SPEAKER : The 
House will now take up Clause by Clause 
consideration of the Bill. 

The question is : 

"That Clause 2 and 3, th~ Schedule, 
Clause 1, the Enacting Formula and the 
Ti ]e and stand part of the Bil1. n 

·Published in Gazette of India Extraordinary Part II, Section 2 dated 13.12.8 s. 
• *Introduced/moved with the recommendation of tbe President. 


